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BEFORE THE NATIONAL GREEN TRIBUNAL,
| PRINCIPAL BENCH
NEW DELHI

ORIGINAL APPLICATION No. 611 OF 2022

IN THE MATTER OF:

PANNA LAL ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENTS
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{ A copy of the test Report of water.
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Kakri Project
Northern Coalfields Ltd.
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Place: New Delhi



31-45


22
1

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
NEW DELHI

ORIGINAL APPLICATION No. 611 OF 2022

IN THE MATTER OF:
PANNA LAL .....APPLICANT

VERSUS
STATE OF UTTAR PRADESH & ORS. | ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO.4/ NORTHERN
COALFIELDS LTD, KAKRI PROJECT, DISTRICT-SONEBHADRA

I, Indrajeet Singh aged about 57 years, S/o Sri Harish Chandra Singh, R/o
NCL Kakri Colony, Uttar Pradesh, Presently at do hereby solemnly affirm and

declare as under: -

1. That I am working as the General Manager, Northern Coalfields Limited,
Kakri Project, as such in my official capacity, I am well conversant with
the facts and circumstances of the Present Case and also Competent to

swear this Present Affidavit.

PRELIMINARY SUBMISSION

2. That the Kakri Open Cast Project lies at Kakri Village near NH-39(Rewa-

Ranchi) 03 KMs from Krishnashila Railway station, Teh- Duddhi, Dist.
Sonbhadra U.P having an Initial EC of 2.5 MTY and Project started in the
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villages namely Kakri, Parasi, Rehta, Bansi, Nakti, Audi and Panthsagar
have been acquired. During the acquisition of land, villagers had been
rchabilitated at rehabilitation site of Rehta village, PS Anpara, Dist.-
Sonbhadra. In the rehabilitation site, 436 families had been allotted plots
and offered 472 employments as per criteria.

A. Details of amenities provided at Rehabilitation site:

Roads & Culverts, Community centre, School, playground, Wells, RO
plants, Dispensary, Shopping centre, Hand Pumps, Children park and
street lights provided at rehabilitation site, total 6700 Nos. saplings also

planted there.

. Compensation Paid:

Monetary compensation of Rs. 1,58,28,859.13 (One crore fifty eight
lakhs twenty eight .thousand eight hundred fifty nine Rupees and thirteen
paise) sanctioned in the year 1982 in lieu of Resettlement and
rehabilitation of villagers and payment done to land outsees as per policy

adopted at the time of acquisition.

. Location of RO Plants:

Village- Rehta and Bansi is located at western bank of GovindVallabh
Pant (Rihand) Dam having population of 4965. 11 Nos. R.O. Plants has
been installed by NCL under Corporate Social Responsibility(CSR) of
the company at different locations of Rehta & Bansi villages. Location

details of the R.O.plants are as under-

1. PrathmikVidyalaya , Village- Rehta
2. Old Panchayat Bhawan, et o s
Village- Rehta
Village- Rehta
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6. Bahrapar,

“ w4 s

7. New Panchayat Bhawan,

DT

8. Samudayik Bhawan,

9. Hanuman Mandir, Village- Bansi
10. MalariTola,
11:SRT

sy s

Copy of the Location plan of RO Plants is enclosed herewith as
ANNEXURE R-1.

D .Expenditure on Installation and Operation of RO Plants:

The the Works for providing and fixing water purifiers of capacity 1000
LPH at above locations in Rehta & Bansi villages had been issued to a
Delhi based firm in the year Jan 2015 costing an amount of Rs.
1,31,76,876.33 (One crore thirty one lakhs seventy six thousand eight
hundred seventy six rupees and thirty three paise) including repair and

maintenance for 12 months.

After taking over the RO plants from Above agency, Periodic operation
and maintenance contract of these RO plants had been issued to eligible

conftractors.

Total expenditures of Rs. 2,55,54,460.0 (Rs.Two crores fiftyfive lakhs
fifty four thousand four hundred and sixty) incurred on operation and
maintenance contracts of all RO Plants installed in village Rehta and
Bansi till date. Copy of the Work order for Installation of RO Plants is
enclosed herewith and marked as ANNEXURE R-2 and Work order for
Operation and maintenance of RO Plants ANNEXURE R-3.
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E.Expenditure on Electricity bills:
An amount of Rs. 90,68,821.0 (Ninety lakhs sixty eight thousand eight
hundred and twenty one) has been paid to state electricity board on

o

(8]

8.

running of RO Plants.

During the operation of above 11 ROs, non-operational periods occurred

ding from

ra U.P.

mainly due to hindrance in power supply which are fee

Purvanchal Vidyut Vitaran Nigam Limited, Pipri, Dist. Sonbhad

Details of correspondences done since last 03 years with state electricity

board regarding proper electricity supply to all RO plants are as under:
KKR/E&M/RO PLANTS PS/19-20/254 Dt.: 26.12.2019
KKR/E&M/ TS/ RO- PLANTS- PS/21-22/29 Dt.: 12.12.2021

KKR/E&M/RO PLANTS PS/19-20/254 Dt.: 26.12.2019
HPH S TSTH /2020/224 &P -18.7.2020
FH S TSTH /2020/244 T&TH -30.7.2020
FHH S TSTH /20207285 &I -28.8.2020
HH/ S TSTH /2020/223 f&1 -18.7.2020
FHHY S TSTH /2020/222 &7 -18.7.2020
FHPH S TSTH /2020/225 &I -18.7.2020

Copy of the letters written by the NCL to the Purvanchal Vidyut Vitaran
Nigam Limited, Pipri are enclosed herewith and marked as ANNEXURE

R-4.
PRESENT STATUS OF RO PLANTS

Presently 10 Nos. RO plants are running with Satisfaction of .the
villagers, remaining one will be started wifhin a week time by resuming
power supply. As per the directive of Hon’ble NGT clean water supply
through stainless steel tanker of the capacity 0SKL has been started at

\RT, Bansi from 16.02.23 where RO plant is non-operational.
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Sri Robind Kumar, Dy. Manager(Civil), Kakri Project is authorised to
redress the complain of villagers regarding operation and maintenance of

RO Plants.

G. Testing of water: Testing of raw water, reject and processed water 1S

being done quarterly on regular basis by Central Mine Plannnig & Design
Institute(CMPDI), RI- VI, Jayant, Singraulli, MP.Cost involve on testing
is around Rs.8,40,000.0( Rs. Eight Lakhs forty thousand) till now. A

copy of the test Report of water is enclosed herewith and marked as

ANNEXURE R-5.

H. Ongoing Activities:
1. Installation of electromagnetic flow meters.

. Installation of Solar Panels.

S8

. Provision of alternate source of drinking water supply.

(5]

4. Treatment of reject water.

5. Feasibility study for site clearance/ availability of solar evaporation pond

at each RO site for. management of RO reject.

6. Regular testing of raw water, reject and processed water.

3. That the Kakri Open Cast Project will comply all the guidelines
circulated by Honourable NGT, Chief Environment Officer UPPCB
Lucknow and RO (Environment) U.P.P.C.B, Sonbhadra regarding proper

operation and maintenance of RO plants installed in the Rehta and Bansi

villages.

4. That Sri Panna Lal, petitioner of the Original Application No.611/2022

alongwith villagers has visited all RO plants and showed his satistaction

<:E,O'W"/r? fforts of the NCL on 17.2.2023.
41.'-"/:::!}\

S\
X3
l-

\

Jﬁi\
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5. That the Northern Coalfields Ltd is taking appropriate remedial action, in

accordance with Statutory provisions for prevention, control and

abatement of environmental pollution/dcgradation and for protection and

improvement of environment.

6. That 1 say that the Annéxure R-1 to R- 5 annexed along with the present

Affidavit are true copy of its respective original.

7. 1 say that averments of facts stated herein above are true to my

knowledge: no part of it is false and has been derived from the official

records and nothing material has been concealed therein.

/ \
4! "46’(\/ /é :

VERIFICATION
[, above named deponent mentioned above do hereby most solemnly

affirm and verify that what is stated in the above affidavit is true to my

knowledge and I believe the same to be true as per the official records of

Northern Coalfield Ltd.

Verified at Kakri Open Cast Project on this 21 day of February.
2023.

~ \
/ ¢6 v e
22 FEB 2013 - | - pEPORENEL ALLE
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Annexure R-1

LocnTIoN P LAN SHOWING RO PLANTS AT REHTA L BANST VmesoEe @

| i it
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744 Annexure R-2
ar . §#
2 ‘,1# S Bt 0 NS ot o "
e q")‘: :;'J)OU\ W feifhes f ?ﬂf“""* v, Northern Caalfields Limitee
s IENTT ,r p . o ﬁ L) o N Mm:‘ Iatrin Compny
g R, Ry Ry o (W) ganann E ’ SO .’,i'.f-‘.l:l't.f.'fﬂf'r;."'.’;‘r!ua‘,
v angd e g AUV R 5 'l“ oM Dy Sngremly, Ay G By
"\.;;“"‘:";": BELAAERNTIR U R Wi N 1', "miink o [ ”,-j,‘,_.«‘ Lf,-}, 9001, 1 1t L0
q 07008266500 (Ml g 070N g My 00 ; ’ nhpy)
e i RB(CY, frys f,i'ﬁfq;_z“(i'fq {
5 'I;i {11)
Ly @ " i
.-“"‘:"::n-ua \ -w’ ., ;-I
LSRR LOERTEY o Dage et ) | -.::“- | :
N GM(CYSGRILOA 537 K akrir 13y \of, Date: 120017015 § AH
Registerad Post
negistere ;
)
Ta, ‘ i
I ioners Speciality Chiemicals (p) 4. PAN - ABAC 72115 - )
403, GUL‘:'&:OWGF. Commergigl complex TIN No: 07350155517, (Dt ,
Ring road, Azadpyr .
Qelfhi - 110033 >
!
)
Sub: Letter of Acce

Kakri Project.”, —
Raf: Tender

9.1 (Sl no, i W
Dear Sirs, ' ) :
With reference to the above, we are pleased to convey that your offer o undertake the Subject work at alotg 7 4
velus 0f X 1,31,76 876 3 Rupees One Grore Thirly One Lakhs g '
Seventy Six & Pajge Thirly Three only) hash

L evenly Six Thousang Eight Hundrzq -
€en accepled subject lo the following stipulations -

required for the work will be arranged by you,

£ You are required o submit the Re
(Ten) days from the date of receip

All the materjals and equipment

gistration / license under Contract Labour (R&A) Act, 1970 within 10
tof this Letter of Acceptance, if required,

The Performance Security (Iﬁ'rst' part of security deposil) shall be 59 of the contragt value amoun ting
o ¥ 6,58,843.87/. (Rupees Six Lakhs Fifty Eight Thousang Eight Hund
Eighty two orly) v— ' '

red Forty Three angd paise
All running on accoun bills shall be paid @ 95% of wor

kvalue, This 5%
money will be the second part of security deposit.

deduction towards retention

fou are required to submit the following within 28 (Twenly eight) days from the date of receipt of this
‘eller of acceptance for issuing formal work order a

nd execuling agreement for the work:
L ¥6,58,843 8. towards full amount of 5% Perf

ormance Securily in acceplable form
fMoney arnbi_mling o ¥ 1,45,100/- deposiled by you along with the

02100006214 did 27.09.2014 expiry Date: 31,03.15 issued by Orien|
Zadnagar, Delhi shall be returned aflerthat ) !
Rs. 33325 354.15 towards the additional performam_:g St—fc&:nty money,

Copy of Saleg Tay Registralion Cerlificale/TIN (U:_? &llnmme Tax PAN.

Copy of PAN based Service Tax Registralion Cernca_ e. _ .

,ogs}: of af ﬁzr;’aviéllbof Muc-morandum and Arlicle of association, Paweal of A”?gﬁpbéb,i\ :

vi 0Py of CMPF/EPF Registration or Copy of Affidavil for implementation o cl.

Yil. Authoriga form for e-Payment duly ﬁ”ed-fn._ o

vili Pg T/Bia}_l{‘%hg“";mwi ng percentage of periodical progress for completion of work,

X, Non-Judiiaf Stamp Paper for 2 500.00'0f MP State

" 0Py of the letfer of Handing over he sile.

The aarnagt
lender vide RG Nos.

a Bank of Commerce,

/

contd. .page. 2,
iS | ( ;\26 3
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1)
)

{’:_.- :

o

1 10°-

[ abour Enforcing Officer, Allshabad

30 | 9

£

the work and
gystems. The :
thic letter ok 3

N
The work shail be completed wilhin 02 (|,.?r))'Mff“l:;-';":;{f::hn dale of comemen cement of
P & mamienance for further 12 iclns I.(J'T.r.lf]f'rn:)l im r‘rx.T"""""?-"JrurV} of the RO
dale of commencement of the work shall l')"-,{ ‘n'”llim :'(i”n- ”I'Q 10th day of issie of
aceeplance of from the actual date of handing ver ol ine siie Hnicheser 11, L ater
as per he BOO, Genefal Terms & Conditions, Addition? Terms g

q b Conditions, CPWD spesifisations, BIs Q:ar,rjarda

Thea work should be pxecuted ¥ Larmm
X | o I .r‘ WGHE > . :
Condiions, Scope of Work, ope Scument and instructions of E1G.

~nled tender g
desnplion of the items of ihe accopled tender
and Miscellaneous Prodsions Act, 1952 201 Sfieg
eployed by yo and will have to rE80VE 212 fope
nlribution (Contractor’s share) to the reszade’ |
intimalicn to the Principal Employer, Z

mentation of CMPF{EPF :
scheme framed thereunder in re:.pe:t;‘. of wc;merslsr "
dues and deposit the same along with emp oyef -
CMPF/EPF Office and to submil slatutory raturn unc

Yeu should ensure imple

provincial of central el and cess,
4 ehall be deemed to nave besn -
1t of Service Tax shdl t2 d

ax), local, unicipal,
lraclor's account @n
ne execuled. Payme:

Al taxes (Excepl Service T
payable shall be © the con
tendered rate for the work o

Provisions.

ezl 25 = Nl

R
Tha Service Tax calculaled on the recommended vaiue wWorks out '-O:f ?_-51 ""'?f- 75. Gut of wirizn
T e Ao 3oishall be bome by the company & 5% 18 ¢ 4,23.132.50 shal Yo paic
he documentary evidence. Howsve !

coniractor which shall be reimbursed on subrnissicn of t ’ I
smount of the Service Tax shall. he workad out on the basis of Final value o the work done,

o ) ) . =
the Tender Document, as jai¢ down in Additional Safety == %
&
*

1

All 1he Cizuses of Saiety Code of

{o be taken by the coniractor; are to be striclly follewed.

Siz=s= contact DGM(C) Keki project for instructions regarding commencement of the wark

Two copies ¢f LOAis being sent to yo-u‘l'nrough registered post. You are requested to return o7 20§
of LOA duly signed by you, as a tcken of ecceplance of thus LOA. :

Yours faith.

C0, NCL, Singrauli
T to Gir(Tec/Op)/NCL
Oy GM(C) Kzkn

Dy GM(P)/ K aksi
AFMKarn - in ref. 1o Budgel Cerlificati 95

il B, L) ?Sﬁdaiﬁ“c.é"hf“ﬁ; 1,28.28,341.09 (including Service tax) 2
Chugf Manager (Civl)Tender Cell-IHQ S

incharge/GC, NCL, Singrauli '

(BF]

b CAMQ, Si Mukesh Chand

RLC, Fanpur

]

£1C, Mahiabad

N
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NORTH
OFFICE g'I}I}: COALFIELDS LIMITED
HE GENERAL MANAGER
o i |
1 KKR/C/Site hand over/RO Plant/201 4. S
|k 415/«;(}_? Date: 2
| B - ate: 20/0
{5‘,: peinors Speciality Chemicals (P) Ltd % g
Vg Gupta Tower, Commercial Com ' .
4\ ! "
£ Roadr Tower, bl EGISTERED POST
110033

reihi-1
handover f n siaa
te or the work of “Providing and fixing of 13 nos. 1000 LPH capacity

purifier RO system includin i
P agsnear Kulad Profect”, P % malntenence for 12 months n Rehte &

| B
yater
pansi
tef; LOA No. : GM(C)/SGR/LOA-77 /Kakri/15/106 date: 12/01/2015

N pear sir,

The above subject work has been awarded to you vide LOA No. GM

_ > . GM(C)/SGR/LOA-
- ?7,’K§kr|/ 15/106 date: 12/01/2015. The site is ready for execution from déte)é?/()l{mlf».
seordingly the date of commencement shall be reckoned from 27/01/2015.You are reqhestec]

& comply the following:

i- Each workman is to be paid as per minimum wages.
2- Proper identity card, Form-B register and attendance register etc. chould be maintainad
and available at work site during the working hours.
3- You have to engage onée full time authorised representative to be available at the site to
ion in writing.)

take day to day instruction and to meet exigencies (confirmat
unt will be at

Compliance of above is purély your responsibility and failure on the acco

| Your nisk and cost.
Yours faithfully,

~ \L ; \

t I“"\ \ '\ \ .

/ _ (: ‘h
| N

Dy. G.M.(Civil)
Kakri Project, NCL

' ftlop'r' to:

[.2} G.M. (Civil)/ SGR- for kind information
) G.M. / Kakri
) gFM;' KKR
' O.(P
3) (P)/ KKR
§ % Manager (Civil)/ TA, CSR/ KiR

SiiR.K, Keshari, 5.0-E. (CVIDK&<

P {_-.;’E."f REUIE

'/_\\ TN, ) &[ﬂ ;

\
-l Manak

"fl T . \ il ‘_CLJ
:wl 1 u'Jj‘v-\!*-“*j,{I;‘”\ i

I
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RlEG ‘*"H'ﬁ"";" Frf== W e il 73 Northern Coalfields Limited

i (P <o ety ;'i?it,ufl
e efte faftee fr o a0

FH &%/ Kakri Area Annexure R-3

T,

(A Mini ratna Company)

(A substdiary o Coal India Lannted)

By pTHE RMTETTH T wTE

CIN-UIT0102MP1985GOI003 160
An 1S0: 9001, 150: 14001 & OHSAS: 18001 Certilied Company

Tre-FHd, BET- /ey, (3.7.), @7 231224/ Post- Kakri, Distt- Sonebhadra, (U.P.) PIN-231224

email: soc.kalori.20 1 7@gmail.com website - www.n cleihin

No. KKR/Civil/LOA/2021-22/\ O Date: 30/07/2021

To

M/s VIKASH CONSTRUCTION PAN : AAEFV1650P

Vill: Bansi, P.0.:Bina-231220 GSTIN No. UYAALEEFVIGSOP T/
Distt: Sonebhadra (U.P.) BANK A/C NO. 35847261653, SBI BINA

Email : vikashconstructionsince1985@gmail.com
Ph. No. 9415233920

S‘ubt Letter of Acceptance for the work “Operation & maintenance of RO plant installed in Rehta & Bansi village under
QLSR scheme for 730 days by Kakri Project.”
Ref: Tender Notice No.  NCL/KKR/NCL/Civil /2021-22/ETN-17 dtd 04/06/2021(Tender ID. 202 1_NCL 208132 1)

Dear Sir,

With reference 1o the above, we are please to convey that your offer to undertake the subject work at a value ot
$36,58,964.19 (331,00,817.11 + GST @18% 15,58,147.08) (Rupees Thirty-Six Lakh Fifty-Eight Thousand Nine
Hundred Sixty-Four and Paisa Nineteen) only including GST has been aceepted, subject to the tollowing stipulations

1} All material, equipment and manpower required for the work will be arranged by you.

2) You are required to submit the Registration / license under contract Labour (R&A) Act, 1970 within [0 (Tenj days from
the date of receipt of this letter of acceptance, if required

3) The Performance security (fivst part of security deposit) shall be 3% of the contract value amounting to 1,09,769/-,
All running on account bills shall be paid @ Y5% ol work value. This 5% deduction towards retention money will be the
second part of security deposit.

4] You are required to submit the following within 21 (twenty one) days from the date ol issuance of this leticr of
acceptance forissuing formal work order/ executing agreement.
i. If vou fails to submil the Performance Security and Additional Performance Security, if any within the stipulated tme
f then the award of work shall be cancelled with forfeiture of the bid security. Additionally, the company shall ban such
delaulting contractor from participating in (uture tenders in concerned subsidiary/ CIL HQ for a period of minnmuom
one year from the date of issue of such letter.
i 21,09,769/- towards balance performance security money i aceeptable torm,
iii. Copy ol GST Registration Certificate & Service Accounting Code (SAC) of works / services.
iv. Copy of income tax registration/PAN.
v, Copy ol partnership deed, Power of Attorney ete.
vi. Copy of CMPE/EPF Registration or Capy ol Affidavit for implementation of CMPF Act.
Vil Authorization form for e-Payment duly lilled-in.
vith,  PERT/BAR chart showing percentage ol periodical progress ol completion of work.
ix.  Copy ol the letter of Handing over the site.
v A certificate from practicing Charted Accountant having a vahd Membership Number tor complying of Aub
profiting Clause U/S 171 as well as Office Memorandum F. No. 296707 /2017-CX9 dated, 15,06/2817 issied iy
Department ol Revenue, Mmistry of Finance, GOL

I Security Money 5 deposited in the form of Bank Guarantee, it should be assued thuoueh Steactae st ¢
Messaging Svstent (SEMS) Platform as per the furmat given in the Tender Bocument
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MU e —— Northern Coalfields Limite
L -{.I‘-‘['m Tu” i = ;f«" | 33 i il (A Mini ratna Company) ,g
(hﬁ:‘l?ﬂ.‘f.[[;’\n 1 AT i ] ! 1 ! {A siilreitiisng y of Coal “”“’I jr“””r'{“ 4
Syar oS Gy | T T R S| | A
(e shoeay Rrhvee oY sl ety :

_— 12

; <P )
o DICD .

CE B A ST Y B T R

CIN-UT10102MP1985GOI003 160 |
ANISO: 9001, 150: 14001 & OHSAS: 18001 Certlied Company

-l Rrer- W, (3.9.), O 231224/ Post- Kakri, Distt- Soncbhadra, (U.P.) PIN-231224

email: sockakii 201 '{'(r_ﬂ;_unnll.c.'":“}lli }«_wehsile WWW:’.”{"I(‘;J‘L‘J‘”

S g A W
T AL e ARy ST i
e R T e T

. Thi ays [rom the date of commencement ol work,
A1 The work shall be completed within 730 (Seven Hundred Thirty) ‘-I'Wf’ from ';I_”" e .“f (.U;n:: of acceptance or
Phe date of commencement of the work shall be reckoned from the 10 day of issue of this Jetter of accept:
from the 7 day of actual date of handing over of the site whichever is later.

I case of failure to start the work within spectlied date of commencement of work as per f.’!,'Nta.ﬁ nf rhe..‘«:l_i.hAJm_.’i
LOA, the company shall be at liberty by giving 15 days notice in wriling to start the worl, I;uimg which ;ul foor {en
the carnest money deposited by you and to rescind the LOA. Additionally you will be debarred from participating h
o bitare tenders tora perod of 01 (One) year.

S work should be executed as per the B.O.Q. General Terms & conditions, Additional Terms and Conditions,
Scape ol work, Special Terms & Conditions, CPWD specifications, BIS Standards, description of the items of the

decepted tender document and instruction of LI, i
H1 You shall not pay less than the minimum wages Lo the laborers engaged by you as per Minimum Wages Act or such

other legislation or award of minimum wages fixed by the respective State Govt. or Central Govr. as may be in force.
You should ensure implementation of CMPF and allicd scheme and Miscellaneous Provisions Act 1948 or Employees
Provident Fund and Miscellaineous Provisions Act, 1952 as the case may be and allied scheme framed thereunder in
respect o workers deployed by you and will have Lo recover statutory dues and ¢
cmplover's contribution (Contractor's share) to the respective CMPF/ LPF office
wiler imtimation to the Principal LEmployer.

leposit the same along with
and to submit smtutory return

PO AIL s (Except GST), local, municipal, provincial or central ete. and cess, royalties etc. as payable shall be to the
vontractors account and shall be deemed to have been included in the tendered rate for the work to be exccuted,
LT Kegarding GST, the [ollowing may please be noted:
b LS T will be reimbursed on production of uploaded invoice/ documentary eviderce. Amount of sttutory levies
e COGSTSGST or 1GST will be released when the same will appear in GSTR-2A of NCL in the commaon portal
ol GST and alter submission ol tlm:mma-:wu‘y evidenee ol deposition of GST Taxes and filing of GST Returns.

) You wall have to pass on Input Tax Credil by way of enclosing orviginal Tax IMPUL invoice with bill,

{n] Al wvorces submitted by you will have 1o be in 1 he lorm ol GST invoice giving all de

Lw You will raise mvoice strctly adhering 1o provisions ol section 31 under CGST
16 & A7 of CGST Rule, 2017, You will indicate the rate as well
will upload the detils of invoice on GST portal

tils as required under the
Act 2017 along with Rub “’
as amount of CGST, SGST or 1GST in invoice. You
as per the provisions of GST
Bear GST Registration Namber of NCL OYAABCNABBAI] 124 (U1 1o enable

fv ) You will fike all the retarns

Act Invoice issued by you should
o claim nput ax credit.

and details as applicable under GST liws & rules within due date,

(v] You will Hive an 1||||||'ll‘i](illil_{ Onoanvolee ar oas separate Annesure ;l[ung with the
apphcabk GST Returns has been S will be uploaded on G871 Portal wi
COGSTSOST ar 1GST has heen deposited as pe

invoice that the involce/
! thin due time ay prescribed CGST Act and
Fhe provisions of GST Act and rules thereof,

VI There s any dilay ol Pymentagainst the invoice due (o Your tault and i any teversal ol input tix arises, the
along with terest and

same il hevecovered from you penally it any, as Paid by NCL due to reversal
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(A subsidiary of Coal India Limited)

L r'r'r;rn are

C

(vii) In case the GST rating of vendor on the GST portal/ Govt. Official website is negative/ hlack listed at any
stage even after award of work, NCL has right 1o reject the Letter of Award. NCL shall not be obligated or
liable to pay or reimburse GST to such vendor and shall also be entitled to deduct/ recover suci G5T along
with all penalties/ interest, if any incurred by NCL.

(viil) You will issue credit note as per the provision of rule 53 of CGST Ruk 2017 on quality deduction or liguidity
damage, if any arises.

(ix) Ifyou default in upbading the invoice/ applicable GST returns or default in deposit of applicabie GST Taxes,

NCL reserves the right to upload such defaulter on NCL website and may also debar you from participating in
future tenders for a minimum period of one year. -

12) All the clauses of safety code of the tender document as laid down in Additional safety measures to be taken by the
contractor are to be strictly followed.

13} Sri A.P. Mishra, S.0.E. (Civil)/ TA and Sri Robind Kumar, Asstt. Manager (Civil) shall be responsibie for

recording measurement in the e-M.B., 1" level check measurement and 274 level check measurement respectively
for this woerk.

14) Sri Robind Kumar, Asstt. Manager (Civil) will be Engineer Incharge of the work.

15] Please cantact the Asstt. Manager (Cm}) Kakri Pru]ect for instructions regarding commencement and execution

of the work.
‘f’owml}a
o7 l‘b}

Swaff Qfficer (Civil)
NCL, Kakri Area

Copy to:-

1. GM, Kakri Area.

2. GM (C}, NCL, Singrauli.
3. GM(Vig), fv(l , Singrauli.
4

AFM./Kakriin rel. Budget for ¥12,00,000/- for FY 2021-22, ¥18,00,000/- for FY 2022-23 and 36,58,964. 19/-

for FY 202324 (including GST) vide no. BC/2021-22/003019/0835/001824 and FC/2021-
22/001738/0835, 24 - July - 2021

5. S5.0.(P), Kakri
6. Asstt. Manager (C)/ Kakei
7. Regional Labour Commissioner (C), Bhoot Nath Ashram, Sarvodaya Nagat, Kanpur (UP)-208005
8.  Asst. Labour Commissioner (C), 189/A-4, Alopibagh, PO- Daraganj, Allahabad (up)
Labour Enforcement Officer (C), 189/A-4, Alopibagh, PO- Daraganj, Allahabad (UP)
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CIN OO M SHGO00 L an
VOISO SO0 IS0 TTOOT S 01 A TR0 T Coqtitied | STITATE

TR s I @amg (3 y ) Y 2012247 Post Kalay, Dist Sonehhadea, (VA7) IPIN 231224

ks ockak PO @pmal con website s e )

- A TSy
NOCRRR Ol Site Handoves G'dl) R e \{\’ ) Date: 10/07 /2021

1y
I

MOSVIRASH CONSTRUCTION

VI Bansy, POCBing 231200

st Sonebhadea (1.1)

Fmail s vikasheonstructionsimee | DRSS @pmaileom
Ph.No 9415233920

NSubcosie handovin tor the work “Operation & maimtenance of RO plant installed m Rehta & Bans village under (SRt

scheme for 730 days by Kakri Project”
Ret, 104 N KRR/ Civil /LOA /20210 227002, Dated: 3070772021

Dear Sir,

e above subject wark has been warded 1o you vide LOA No. I{I{lU(livil,.*'l.()z\,!‘.lﬁzI—ZL’.{!UZ. Dated:
300772021 The site free of ances s hunded over o vou, Please arrange all required machioes and Lbour for st ul
Wik As such due 1o g seney ol the work and with your consent the date of commenc ement & complettion shall be reckoned
N AT/07/2021 t0 30,07 72023 (Le. 730 days) respectively: Hence you are advised 1o mobilize Al resaurces to complete
theaabove work within stipulated pettod ol e wath following nistructions:

(1] Fach workima s 1o be P as per mmintim WAL,
toper sdentiny card Form B repiste and attendanee register ete, shoukl bemamtnned and availible al work site
durmg the ssorking hours,

{ 3] 1ou have 1 engage one lull e authorized representive to be availablke al the st to ke day to day IS UC Lon

HE Lor B0 L 0N 13 e [ o anbiration i Writing)
(1} Nocchuld Libour shouk! e vipagted i the waorls

Complumcee ol above s parely vom responsbilty and Ll e on the account will beal vour visk and vost.

Yolps Fathiunlty \
v

ASSHL Manygéy (Crvil)
Kakri Area, N

Lopy
(1T Sttt Ot el Kalko
(0 SOLE sl Mines S AT Mishia
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Cirte UA0102MPLOBEGOI0! .60
An 150: 9001, 150: 14001 & OHSAS: 18001 Ceplified Compuny
e, Rrer- W a.w. [091:-231224/ Post- Kakri, Distt- Sonehhadra, U.F., PIN-231224

No.KKR/E&QM/RO PLANTS PS/19-20/ 2.5™ Dt.24,12.2019

To,

The Executive Engineer,
UPPCL, Pipri, Renukut,
Sonebhadra, UP.

Sub - Electricity Bill against the Operation of RO Plants on C5R at Kakri Project.
Ref — Your letter no 1923/eddpipri/electric bill/ dated 15-10-2019.

Dear Sir,

With reference to above we confirm that the bill for eight nos RO Plants have
been received at our office on 26-10-2019 with total demand of Rs. 191708.00.
As the date of disconnection is mentioned as 22-10-19 the power was found
disconnected as on 24-10-19 and 29-10-2019. Following arc the observations
made on the bill and actual inspection of the eleven such sites -

1. Power consumption of zero units in all eight bills submilted by you. -

2. On inspection it.is found that only two out of eleven of the concerned RO
Plants were in operation but with connection from the nearby local power
supply. '

3. No power connection was in operation from the specially made supply
lines for uninterrupted supply. For all 13 RO Plants a rcport was submitted
by Purwanchal Vidyut Vitran Nigam Limited stating that independent
powers supply lines are must due to various reasons. As a result a sum of

. Rs. 90,68,821.00 has been deposited with PVVNL by Kakri Project, NCL.

4. Bills are being raised randomly but the arrcars are always indicated
without fail. Even on asking through letters no explenation for arrcars are
being given. ;

5. Without raising bills the power connections are being disconnected by
PVVNL.

6. The lelter no KKR/Civil/2014-15/150 dated 23/24-7-14 is submitted as
contract agreement.: Please note that it is the request letter for power
connection over which you have charged us with Rs 1300.00 against
judicial stamp paper and Rs. 8770.00 as challan charges for proposed
power connections for proposed RO Planl installations. These amounts
have already been paid to you in May 2015.

Regret to state that lill date you have nol cared for the agreement and it
is still pending on your end.
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(AMiniratna Company)

(ﬁ’lﬁﬁf ﬁmﬁ) h !\ C?\f",ﬁ:'. |

Fen )} gRESET [Kakri Project

\- Feys

= 4
P .t :

¥ ey

W e n
CIN- U10102MP1985GOINN0 1160
An ISOQ: 2001, 150: 14001 & OHSAS: 18001 Certified Company
e T WWR, SN N-2312247 Post- Kaked, Dist- Sonebhadra, (1.9, PIN-231224

As such there is no existence of agreement and hence we are finding it
technically difficult to pay the electric bill for RO plants’ power
consumption.

7. With reference to the observation no 6 above the complete system was

installed as per your report and we have already paid for the same. The
maintenance of the system Is not being done by you and the villagers are
left with your mercy.
Villagers are contacting us for the inoperative RO Plants which are
inoperative due to burnt transformers, damaged cables % Over Head Line
conductors and undue disconnections. The responsibility of power
maintenance lies with you.

8. The payment of last electric consumption bill against your letter no 1923
dated 15-10-2019 was made by us under protest on 20-12-2919 through
RTGS after two bounces due to problems at your end.

Now an early action is expected from your end to restore the power supply
through proper system without bypassing to the nearby village pecwer system
which has been denied initially but resorted by as an alternative means making
the proper system a total waste. Also an immediate action is required to be
taken from your end for the agreement to pay the power consumption bills,

Fours sincerely,

SR
General Manager
Kakri Area
Copy to - iz
1. The collector, Sonebhadra, | for kind information &)

s

2. The SDM, Dudhi, Sonchhadra, | please.

GM, CSR, NCL Singrauli,

SO(E&M), Kakri Area,

SO(Civil), Kakri Area,

SO(Pers), Kakri Area.
“Smt Lalmati, Gram Pradhan, Rehta, PO Kakri, Sonebhadra.

NOUA W

Northern Coalfields Limited

(A subidiary of Coal India Limited)

——
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Northern Coalfields Limiter!
(AMiniratna Company)

nﬁ#aﬁaﬁ‘wﬁrﬁ%—s’

(ﬁﬂiﬁ*ﬂiﬁrﬁ%ﬁ ERVRIERET) RN Nediien (A subsidiary of Coal India Limited)
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> | Frpen P T LT RGN T
| CIN- U10102ZMP1985GO1007160
An 1SO: 9001, IS0O: 14001 & OIISAS: 18001 Certified Company,
Treead, Ren- @S, w. f7: -231224/ Post- Kalkri, Distt- Sonchhadra,U.P., PIN-231224

No. KKR/E&M/TS/RO-PLANTS-PS/21-22/ 29 : Dt.17.12.2021

To,

The Junior Engineer,
UPPVNL, Camp Office,
Near Gaurav Complex,
Anpara, Sonebhadra, UP.

Sub - Non operation of RO’s due to power failure.
Sir,

—~
( The 11 RO plants were installed under CSR activity was inspected as per schedules and the
following observation made -

1. 03 nos. RO plants (i.e. SRT Tola, Balari Tola, Hanuman Temple) are in-operative due to
non-availability of power supply also no alternative arrangement has been made is chis
regard by you. Power is un-available at these plant for last two years.

2. 03 nos. RO plants (i.e. Balari Tola, Rehta Park, Primary School) are in-operative due to
non-availability of 11KV power supply. These places have been provided with 440V supply
from feeders of village but the under-voltage problem persists since long due to which
operation of plant is not possible. _

3. Rest 05 nos. plants are operative but the dedicated 11kV supply is not available to the
transformers installed for plants. The plants are connected with 440V feeder of village but
sometime due to under-voltage problem plant operation stops.

Detailed status is also enclosed with this letter. The maintenance of the power system is not
being done at your end and the villagers are left with your mercy. Villagers are contacting us for
the inoperative RO Plants which are inoperative due to burnt transformers, damaged cables &
Over Head Line conductors. The responsibility of power maintenance lies with you. The same was
communicated various times to restore the power supply of RO’'s but timely actions were not
initiated at your end. Hence, you arc requested to restore the power supply to all the RO plants at
earliest.

Also you are requested to send your authorized person for taking meter reading of running RO’s
for payment of bill timely.

Yours sincerely,
A
& [‘j:,’: :
Assistant Mariag!:r (EE(M)
Kakri Project
Copy to -
GM/Kakri,
SO(E&M), Kakri Arca,
SQ(Civil), Kakri Arca,
SO(Pers), Kakri Area,
NO(CSR), Kakri Area,
The Executive Engineer, UPPCL, Pipri, Renukut
. Gram Pradhan, Rehta, PO Kakri, Sonebhadra.

SO e
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RO Power Connection Status

5N \\!I\.I [LocATION  [51ATUS  [CONNECTION RIMIARKS
( NUMRBER e
1 HANHI SR MON OF MALTII0082113 - Pole GO line 11 Yv rnnrlnrtor absent since 2 yro, rm'
\ _ yol re stored, R RS
|2 lH;’\N‘i! BALARI TOLA [NON OP MAGTT10062119  {Cable cut from trans ,forrn tn cnr’rpy me lr rsince Juno |
| '! o 2018, not yet re-stored o
1 [BANSI  {HANUMAN . i‘N(\N ap MAG1110082111  |Cable faull, power not ava dlable since ¢ 0ct-2019 and
| l |TEMPLE | _______|not yet re store d S |
4 [REHTA  [BHANU TOI A INON-OP MAG1110082117 Iransform not ge Ilmg 13K fsuppiy, system connectea’!
'1 \ '. - by 440V {low voltage)
5 [REHTA |PARK NONOP  [MAG1110082117 11kv supply not available, system connacted by 480
, \ . R I petting low voltage ¢ B starier U/maintenance. )
6 'll_it HIA | PRIMARY opt RATIVE  [MA61110082120 | 11KV supply not available, system connected by 440
| | fsewoot L __|transform put apart o of pole due to tilted. N
RI HIA  [SAMUDAYIK | OPERATIVI MA61110082109 Condut tors are very loose condition upto pole & pols ‘
| ] leMawAN | L tilted. et
™ o RIHTA [NEW OPERATIVE |MA61110082115 |11 kv qupph; not avalfablﬁ to transform, system |
|_ PUNCHAYAT | connected by 440 V sincs 2 yrs. Transform connect=d l
|_ BHAWAN | L cable is faulty. -
) REHTA |OLD OPERATIVE |M461110082114 |11 kv suppiy not avaﬂabl“ to transform, system i.
I‘ PUNCHAYAT connected by 440 V since 2 yrs. Transform connecizd l
| BHAWAN cable is faulty. _{
10 |REHTA ;YADAV TO0LA |OPERATIVE |M461110082116 |11 kv supply not availabie to transform, systei l
connected by 440 V since 2 yrs. transform is in OK l
| | _ condition. Transform connected cable is faulty. [
11 |REHTA |VEHARAPUR OPERATIVE -|M461110082118  [11kv suppiy available to transform but its neutral peint i
' |r damage, ncutral connected from other pole. E
I E— | -l —

’T’ }|r4:u

AM(E 8M_}/ TDWnshJ;J

\‘__\}1 "
- SV

FM IC(E&MY/TS
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EECRECAICES
qatae [Agd faaReT 3T forae
OoR—arE

CIN - U31200UP20035GC027464

A

B /RoRuwo(®n) /R @/ R . 2070
o 0 N A iih '.‘.;:'/-.";'h_:l-":“' = e - ." . .,r"
fowg : ozt @i & few dive @ T 4| R (072 )
SHY TR L. T 3 TFa DN
{’_:,.‘ .\_ ':‘:-H.,f 2 !C-‘\._ r _" Z /.'-:‘
:______l“ 9% | ‘I\‘I\‘_-"i: E D e 3 -,1_*‘.'-"-_,__}-/
{sl : q- TR ?"-_-":'.-; ‘ et

ST T TR & 5 wieare § Rewt 11 T eRosho @i w7 R waew @ R R
A8 A 2020 TF YS! 56 IR & G 571 O &l & T961 [0 6 T8 D =R A 07 %
P W AT I GO @ RQgd fwweT o) Ko wnm, e e ame e w1 el

Re Rt a1 foaor Fiforae &
BOH0 | AW W LR EECREERC IR kiR
1 | M461110082109 | TH0I0UE0 AROA0 @IT, Bl 48313.00
2 | M461110082111 | TH0TI0TcI0 3030 @IFe, BHul i 7629200 |
3 M461110082112 | THOI0UF0 3030 W=, PHepe] 267491.00
4 | M461110082113 | TH0RI0TE0 R03A0 e, Hepw) - 101566.00
5 | M461110082114 | THOTN0TT0 RO @I, Bl 64428.00
6 | M461110082115 | THORNOVE0 SMRON0 T, Bebe] 149605.00 |
7 | M461110082116 | TH0¥0TA0 3RO @2, B 776973.00 |
8 | M461110082117 | TH00VA0 3MRON0 Ie, Pepel 5116600 |
9 | M461110082118 | TH0H0TE0 RO W, BT 60407.00 |
10 | M461110082119 | TH0RN0TE0 SR0AN0 ©I7E, Has) 493129.00° |
., 11 | M461110082120 | TH00TA0 3TRON0 T, Bepa] 68300.00
| e AT | 215817000
el (V0 FIPRI WG IGoTE 5ol To Ul ek A13) ‘
e ¢ o 9o @ k| VA~
aferarh afgm

s 876 /fofiogof) /R dve/ R g0)sz/00
wfdiferf « Feferen @l Eml @ smave s g M)
1 m@wmm,mmﬁﬁwmﬁﬁﬁaﬁiﬁgﬂmwwm#‘ PR
aﬂﬁﬁagmaﬁ,ﬁmﬁﬁ‘gﬂﬁ@aﬁwmmaﬂqqmEf%aﬁjﬁlmﬂ’rl %
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Last Lopin : 20-Mp- 2020 12:24.07 PM - Maln Monu
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Corsumer NofAcsound No

I‘nr\mnrhnl \!'ltf\dllt \mrnn Nfﬂnm L imlh-{l

ELECTRICITY BILL CUM DISCOMNECTION NOTICE

£0D PIPARI
MAHA PRAVANDHAK

 Division Name
Consumer Name

[Fathor Mame NGL RO PLANT

https://puvynl.mpoveer.in/billing/LT_BillPreyigw.htin?_s

MAG11100021009

show

h A:5 ﬂ[ Home  Logout
oL LA I

SONEBHADRA
Address SAMUDAIK BHAVAN Phone Number .
REHTA _ | =
Book No . i ] Bill Period
| SCNo. ! | N Supply Release | Supply Lond(KWIAIEHE) . Bill He, f
Bzilf'G O Sea; | feeounttio Date Type = ]5 From To Menths
1110/6 | MAB1110082108 { i___ | 751723503061 | 02122015 | 20 | 500 KW | 20203751724523051 | Z302/2020 191032020 1
| Moter  Last (KWHIKVAN) | Current Mufh}'llyil!l"l: Concumed | Power “olar ! .| B
No, [Final Readings "Rend ing{KWHIKVAN) Factor ; _tﬂjl(‘:'\l'HiKVNi'] Fqc_lar "_Mh_'m; Dmr!a:t.! ) ! S_m‘“ :Uns'*"f’WHfK\-')\HJ' Bil st ; Bue, Jate
15486802 10S03/11026/0 | 19705/11835 | 1.00 | 802/905 0.89 2.23 . Normal 010 190032030 26/3/2020
I | Excess I
Averape/Assessoed] : Billed ll Bolar ‘
Bill S8ase | Adjustment Units ! Billed Demand | Units Inoperative Amount : Security A | Discor Date
Units . Unita | total / i i
| ! | ; !
L .. I ! =1 i Gurrent | i
MU (00} / {00y | 0 [ 82 | 223 | o/ 0.00 ! 5000 | 03/04/2020
Bill Detafis J- ) Amuunt {H&Ps} B Bill Detaﬂ's 1 Amount (Rs.Ps)
1 Energy Charpes I T 6466.80| Total Arnau_nt ISR. ND. 1 TO 12} 876527
‘2. Fixed/Demand Charges i N 0,00/ 1667.50/13. Arrears i |
25 . i 1) Previous Arrears! Arear Count h 3899500/ 50
. Voltage / Factor Rebat SRR
3. Voltage / Load Factor Rel .3‘e ! _..‘___M__.G.PNE'.UD CE:BR Acl]ustmants (+) frn
4. Minimum Charges L . Do Prwisianal Credit/ CCBR Adjustmﬂnts [ ) Q.00 o0
‘5. Repulatory Surcharge i 14. Pravious Arrear LPSC
Regulatory Surcharge 1: | 0.00} i) Current Component : 15
~ Reguiatory Surcharge 2: i 0.00 ii) Arrear Component : 281
6. Dishonoured Chegue i D CIJ 15. Other Dues o
7. Excess Load/Demend Penzlty ; 0.00/16. Total | Payable Amount : 48313 .00
€. Capacitor | LPF Surcharge e b 0.00/0.00]17. Rebate Given e oo
8. Eiectricity D: i 611.67|18. Total Pzyable Amt. On or Before Due Dt aga13ca
10. Power Loom Subsﬁy 3 - Ty
( No.of Looms 0.5HP : 0 / 1HP : 0 ! ]
A)0.5 HP Subsidy Units ; Charges (. 19, Instaflmant Amount ) AiEh

Bj1 HP Subsn-dy Units ; Cherges (- g

if) lnslallmem Ne.

1. Debit o : | iii) Payable Date E
A) A { CCBR Adjust (%) 0.0010.00 . L
_B] Meter Chsrges (+) o - 0.00 —_ .
| C) DR Fee (+) = e Do e o
o) Others {+}_ 0.00 = - e S
112, Credit e - s
A} Pngressl-\!B / CCBR Adjustments (G e — T T
B)Temporary(ISD Interest )/Solar T e et - D —
Rebate/SolarUnitsCherge () o 0.00/0.000,00 ,i;::"’“’ Current Yaar
C) Others | Energy Reb ::_‘ H’d A us L) I 0. IZHJJEI C[:N'EI OD'DOU Enurgy Arrenr: (39796 91 -3013.04
Total Amount (SR. NO. 1 TO 12) | B765.87 Surrhnrgo' 16973, 09 - 14?59:9.3

ENERGY SAVED IS ENERGY PRODUCED
Note: If the Bill is not paid by due date, the supply will be dis

Receipt No ; 365026141 I‘l 200202001 0

Cnllenlmn Date ;

INN22019

3BTe3.A7

22! A3

connected without ¢ ny further notice

Amaount In R
Amount In Words : Twenty Thies Thousand Nine Handered Sevenly Eight 8 23‘1?!1 L‘eG
Frpmeat oo %.....: R ———— .. Gheque/Drstt No ¢ 00064366835 ~ Cheque/Draft Date ;
**t**f.****: fook BILL ONLY **h“' +****** — e o L3
-Usgd  Tor il the advice Of!_l'fte_rreadmu lor T next month i S WG
_ Book N“ Scho. | ___A-;:l:aunl No. NI """""" — e
e I .. i oter Lub No mmsLN P i B
1110 M4BT110082109 | 751723523051 _ ocoos > % Moter Reading_{pwte:_

1. Please mention connection no., book no., aceount no,
2, Mention "erossed” and “account pryee” on the cheque/drafl
3. Cheque / Draft must be in favour of Executive Engineer.

name end addrgss on the back of :hequo!draﬂ

Out stations cheques will not be accepted.

3/20/2070 2:38 M
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A A
Use- gharmendmsa  Last Login © 20-Mar-2020 12.24:07 PM - Maln Manu I r"-f-.ﬁal[ Homrn  Legsut
e Bk PROCESS BILL PREVIEW BILL PRINTING oTHERS REPONTS BUISH LI |
Biling Monlh: 0312020 - s Corsumer NolAcenunt 111 M461110082111
PO 7 BT )
i : I"lrrvanchnl 1 Vichvut A \ﬁlran NFgmm ! 1mr||-d
ELECTRICITY BILL CUM DISCOMNECTION NOTICE
|Division Nome | EDD PIPARI o . o ) _
'Consumer Name | MIAHA PMVANDHAK [Fathar Neme | NCL RO PLANT
| SONEBHADRA i lr
\Address I HANUMAN MANDIR {Phone Numboer
! BASI | d i
Book No i i | Bill Period
O oﬁg s Account No, | s“""'&i‘:”"“ 5 5.;'"";" Load(IOW/IKVABHP), Bill 1, i o
Bill Grp s P i From To  [thenths
110/6  M4G1110082111/: 761723520079 | 01M202015 | 20 500 KW |  5149200320026481 2810212020 19/0%/2020
Meter Last [KW'HJ'KVAH} Current 'Mulﬁplymg Consumed | Power i o ! Salar " .
No.  /Final Readings \Reacing(IWH/KVAH) Factor _Un!t%{FMHIKVAH]: Pector | PO DeMBAd | Diskins ritsCviHmvay) B 00 Due Date
| ; | Readirg
15484302 2045/0/0 804570 1.00 | o/o 0.00 0.00 ¢ Nat aro 2000312020 044072020
E. . D — b |Furnished]
: Excesu
AverageiAssessed " Billed ool
Bill Bage 0 Agessessed Adjustment Units . Billed Demand. - Units Inoperative Amount Securily Amount Dizcannection Dale
Units i Units { tolal s &
i DU S _joument .
MR (o) 0 L0 000 | o/ 0.00 | 5000 1170412020
) Bill Details Amount (Rs.Ps,) Bill Details i f‘mcunl fPs “5}
1. Energy Charges 0.00] Total Amount (SR. NO. 1 TO 12) 612?-’ 5
2. Fixed/Demand Charges 0.00/ 2350.00{13. Arrears
13, Vol d Fact i) Previous Arrears/ Arrear Count 14830.00/ 30
oitage / Load Factor Rebate 0,00/ 0.00 CCBR Adfustments (+) e
/4. Minimum Charges 125.00] H) Provizional Credit / CCBR Adjustrents (-) 0.00/2.00

‘5. Regulatory Surcharge
Regulatory Surcharge 1 :
Regulatory Surcharge 2 ;

14, Previous Arrear LPSC i
0.00{ {) Current Component : 10,17
0.00| ii) Arrear Component : i 2.0

‘5. Dishonoursd Chegue

0.00{15. Qther Dues

7. Excess Load/Demend Penality

0.00{1€. Total Payable Amount

iy Capacitor / LPF Surcharge

0.00/0.00{17. Rebate Given |

8. Electricity Duty .

168.7518. Total Payable Amt. On or Before bue Dt

10. Power Loom Subsidy

{ No.of Looms 0.5HP: 0 / 1HP: 0)

A)0.5 HP Bubsidy Units : 0 Charges (-] 0.00{ 19, Installment Amount ' oen
)1 HP Subsidy Units : 0 Cherges (-) 0,00, 1) installment No. =t -
11. Debit i ) o iii) Payable Date
A) Assasmes 1CCBR Adjustromnts: (+) 0.00/56755,00) T
S) Weter Ghar\ges (&'_l e o o o5 = R
C) DIR Fee (+) ! o = e
' D) Others (+) | 500
-12‘ Credit i
#) Progressive | CCER Adjustments (-) i 0.00/0.00
nter ¥
REL:T:?;:{;EEEECIHW?(l;smr 0,00/0,0010.00 '$:_:‘r"°“5 {Curtent Year

C) Others | Energy RehalefSubsud y IEd Ad;ustment { }
| Total Amount (SR. NO. 1 10 12)

200306,20
13022,80

42847.30] 13461 10

14391, ?O:L

tl (.WO 00/0, DDIO OO Enargy Arrears
61290,75 Snrchargo‘

1368.80

| ENERGY SAVED IS ENERGY PRODUCED

Note: If the Biil is not pald by dur date, the supply will be disconnected without sny further notice

Receipt No : 3550261 it112l302020011 Lnilucllna\ Date ; 322010 Amount ln 1‘ 2 ium CO
Amount In Words : Twenty Four Thousand Eighly Fou
P?yr_n_enl_Madc § NEFT e Fhaqurm)rui_l_ No : 00064366850 Cheque/Drat Dato : .
dededededs dedevede e dede e BILL ONLY el **k****ﬁ o . S -
‘Used for the advice of meter readino fuf next monih o B & e
Book No. | Sc No, i Account No, Weter Lab No, i Ieter SL No, Mrier Reading - Datn
1110 I M461110082111 751723523079 DCooo1

1. Please mention connection no., book no., account ne, name and address on the back of chequeldrafi,

2. Mention "crossed" and “account payee” on the cheque/draft.

3. Cheque / Draft must be in favour of Executive Engineer. Out stations ch

will not be accepied.

3/20/7
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Ueer ormaendrasn Loat Login | 20-Mar-2020 12207 PM Maln Moo ‘14__8] Home L ogout
' |~rl. L PROCESS RILL PREVIIW PILL PRIMTIN oTHRNY nmponTa B LI
Billing Month -~ 02/2020 (& Comsumer NofAccatil b - 1461110002112
oo dosn .
i N I"||rvnm:l1n.l Viehut Vitran Migam Liniited
ELECTRICITY BILL CUM DISCONNIEGTION NOTICE
Division Name O EoeeaR S
Consumer Namo | MALA PRAVANDHAIK |Father Namo NCL RO PLANT
. BONEQHADRA
Addross BHAGVAN DAS iPhune Numbher
| REHTA L ! B
Book No | i | Bill Period
' SC Ne.{ Account No, Supply Rolense | Supply lLond{KW.f!'.HNEIHPr Bill Ho,
ai Old Scne. Date Type } From To  Month
il Grp |
1110/6  MaB1110082112 ¢ TH1723523067 i 03!12}2015 20 JUU 1wy ! JM@ZGO"?{""}E‘I‘S‘S 2210272070 1910312020 1
Meter  Last tKW‘I-lFKUAH)r Current 'Muitlnlylnn l.':onnumed Powl:r H i Iar ; =
No.  (Final Readings 'Readin{KWHIKVAH)  Factor Unita{rwr_ummHJ' Factor “f_'”"’ Demand | Stalus iy qonpkvayy B0 0! e e
| ] Reading
15488872 562164970 | L2 1649 | 1.00 ato 0.0 0.00 Nat nro 20/03/2020, 0410412020
i . ] I'Lmshgd'___ N | |
| [ |Excess
Average/Asspssod' | Billed Solar
Bill Bose * OrAQRIASERSSRO) Adjustment Units | Billed Demond | Unilts Inoperative Amount Security Amount Disconnection Dute
Units i ' Units | total 7
- 1 . . ..., T
' NR (o)1 (00) ] i 0 0.00 | ot 0.00 5000 _11/04/2020
e Bill Details ! Amount (Rs.Ps.) Bill Details Amount (Rs.Ps)
1. Energy Charges | 0.00/ Total Amount (SR, NO. 1 TO 12} 254028.73
2. Fixed/Demand Charges ! 0.00 / 2250.00{13, Arrears -
| i} Previous frrearsf Arrear Count 13322.00/7 50
3. Voltage / Load Factor Rebate ! 0.00f0.00 CCBR Adjustments l+] - 0.00
a, Mlmmum Chnrges _ 125.00] i) F Fmvisuumt Credit / 'CCBR Adju'tm s (-} 0.00/C.00

Regulalory Surcharge
Regulatory Surcharge 1:
Regulatory Surcharge 2 :

16, Dishiogoured Chegie
7. Excess Loadmgma{lﬁ Penality

14, Previou., nrrear LPSG

0.00| i) Current Component ;
0.00| ii) Arrear Component :
0.0015, Other Dues

U.OU 16, Totai P'zyable Amount

0.00 / 0.00{17. Rebate Given

5. Capacitor | LPF Surcharge
©. Electricity Duty

168.75]18, Total Payable Amt. On or Before Du= Dt

10, Power Loom Subsidy
{ No.of Looms 0.5HP : 0 [/ 1HP:0)

£)0.5 HP Subsidy Units : 0 Charges (-] i 0.00, 19. Insmﬂmmt Aml:nurlt 200
Bn HP subsndy Units : 0 Chugea {-) ) | 0.00] ii) Instalimont No, Ty
11. Debit IO .Iiij P'ayabfe l_:[:ule ~
A) A;sanrmm I CC‘HR Adjusimems fd} 0.00/251485,00 .
élj Meter Chsrges E i) R 0.00 - o
' C)DIR Fee (4) 0.00 - v
| b) Others {+] oo a o
h 12, Credil !
A} Progressive | CCER Adjustments () 0.0000.00
i
| Soopenesl o o  owmoanos s Gt o
C) Others | Energy Rebate/Subsidy /Ed Adjustment (-) | U.DINO G0/0.00/0.00 Energy Arreni; 67689 20, -55872 48 11826.72
_Tnta! Amount (SR. NO. 1 TO 12) ! 264028.75! Surcharge: ! 121?5.30: -10681 52 1485 28

ENERGY SAVED IS ENERGY PRODUCED

Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice

Recelpt No @ 35502614012002020012

Amaunt In Words

Payment Mode : NEFT

U"IEd for the advice of mewr urad]ng for next month

Book No. ScNo. |
110 MAG1110007112 |

Collnction Dale ;
Twenly Fou Thousand Su. Hundered Foirleean
CheguelDiait No

Fd Ak A ko ok BILL ONLY Ao ek Sk Ak

Accoimi Na,
75172352300 7

INN22ma Amount in Rs ;

00064366435 Cheque/Draft ['te

* Meter Lab No, | Meter SL No.

. Mute ﬁn-mdlng
1451321 [ | '

1 Please mention conﬂeciinn no., buoh no., account no, name and address on the beck of r:hequei:lran
2. Mention “crossed" and “account payec" on the cheque/draft,

3, Cheque / Draft must be in favour of Executive Engineer. Out stati

h o

will not be

P

24614.00

'Date

of 2

3/2072020 2:30 ppg
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ill Preview

BliL PROCESS

R ————L LSS Sl

| Consumier NofAceount Mo | MAG1110002113

R—— gty e et e

Billirg Monthy - 0342020

l‘unmnrhnl Widyut Vilmu Nigiam | Imun(l

ELECTRICITY BILL CUM DISCONNECTION NOTICE

Division Name “TroopiPaR .
)
Consumer Name MAHA PRAVANDHAK [Fathor Nomo [ NCL RO PLART
| | SONEBHADRA ‘
Address | RAM RATAN HOUSE Phone Number |
B — S T
"Book No i | Bill Pariod
SCNo./ | Account No. Supply Roloaua | Supply Lond{KWVAIBHP) Pill t1a, :
Old Seno. | Date | Type From | To Months
Bill Grp |
1M0/6 M-16‘I1|00"l"1'|'\.’ ?51?235.".30?‘5 } OGNMA2015 I 20 500 Kw 514’1?00."\."08'.!60]0 }?9#0??;'026. 18/03/2020 |
Meter  Last ;mnm\m-n Current 'Multiplying'  Consumed | Power ) | Soler il Dat Due Date
No.  /Finol Readings  Reding(KWHIKVAH)  Factor |Units(KWHIKVAH) Factor Aclan) Donrand | SIOMUS e (kWHIKVAH) O DT
| Randing |
15485782 40121010 ! 401210 1.00 | o/o | 0.00 000 I Not | 0ro 2003/2020 Q410412000
i N ) . Furnishad|
! { | |Excens |
Assossed Billed | | Solor I‘
Bill Base mmagﬁi“:e” Adjustment Units Un:s | Billod Demand | Units Inopriative Amount Security Amount Disconnection Date
~— I | total / !
" | iCurrnnt_ i
NR ooy o 0 1 woo ol 000 =0.00 1140472020
Bill Detoils | Amount (Re.Ps.) Bill Dotails Amount (Rs.@s)
- 1. Energy Ci cnargas s . — E.EO_ Tnlnl J\mmml [SR. NO 170 12) _ - 2540 75
.z Fixed/Demand Chamu o o . 3 Ammr.« o
I:u Provious Arrears! Arroar Count o8121.00 1 50
.‘:;_Yt:ltage ! Load Factor Rebate . 0,00/ 0.00 ccBR "‘"Jf-'_’t!'!‘_":","" " ¢ oo
Zf‘_'ﬂ’."i"""m Charges . 125.00 IIi Pravhlnnnirqgl_l_i _.*__CCB_B Mju-'rmnnla (- ] Q.00 00
5. Regulatory Surcharge 14. Previoua Arrear LPSC
Regulatory Surcharge 1 : 0,00/ i) Current Component : 1017
Heguintury Surcharge 2 ; I 0.00| i) Arrenr Component: ) go1 a9
&, Dishonoured Cheque | 0.00[15, Other Duea ' ono
'? 7. Excess Loadrbemﬁ Penality . 0.00|16. Total Pnyabiu Amount _ ?015‘-5 00
8. CamltorfLF'F Surcharge 0.0/ 0.00(17, Rebrte Givon ' -
Q_E_igl;tntrly Duty ) 168,75/10. Tutnl Payable Amt. On or Bcrurr- L}ua Dt -
10. Power Loom Subsidy =
(No.of Looms 0.5HP : 0 / 1HP : 0)
A)0.5 HP Subsidy Units : 0 Charges () B 0.00] 18, Instaliment Amount | 0eo
B)1 HP Subsidy Units : l'.'lchafucs -} | 0.00 Ii| Instatiment No. - :
11. Debit 1 N ) 1if) Paynble Date
A / CCBR Adj s (+) | 000000,
B) Meter Charges (+) | 7 D DD ™
C) D/R Fee (+) e
D) Others {+) : 0.00
n 12. Credit |
| A Progressive | CCER Adjustments (-) ! " 0.00/0.00
B)Temporary(ISD Interest }Solar | |
Rebate/SolarUnitsCharge (-) _ 0.00/0,0010,00 _&::"““'-cum-n.m..
C) Others | Energy Rebate/Subsidy /Ed Adjustment (-} 0.00/0.00v0,0040.00) Energy Mivear: 75212 54| <8990 28 83202 24
Total Amount (SR. NO. 1 T0 12) | 2543.75|Surchorpe: | 12686 46, 1221020 31898 T4

“ ) ) ENERGY SAVED IS ENERGY PRODUCED
Note: If the Eiill is not paid by duaﬂla. the squly will b? disconnected without any further notice

Receipt No : A5502600041802020016 Collection Date ; O304/2010 Amaunt in b 9315 00
Amount In Words ; Ninety Mine Thousand Three Hundeied Fifleen o *
Payment Mode : NEFT y Chegue/Dralt No SAABE240018 Cheque/Dialt Date :

LRt E T BlLL ON LY ti&*it*it*!\'*

l.lsod I’nr lhu ndvlco of mntnf rudmu lnr nexl 'rnonih

] ] '
Book No. Sc No. Account No. Metar Lab No. | Meter SL No. | Moter Reading Date
110 M461110082113 751723523085 | . DGO0D1 ' |

1. Please mention connection no., book no., account no, name and nddress on the back of chequeldialt,
2. Mention “crossed” and “"account payee” on the chegueldraft,
3. Cheque / Draft must be In favour of Executive Engineer. Out stations chaques will not be aceepted,

| of 2 :
3720y 020 239 &)
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User ¢hamendrasa  Last Login * 20-Mar-2020 12:2407 PM  Maln Manu ) |1 a: '.;! Homa  Legoul
BIL\, PROCESS BILL PRCVIEW BILL PRINTING OTHERT REPONTS DUICK LIE |
Biling Month: o020 || Consumer NofAccount Ho:  MAG1110082114

A e o e o

Purvanchal Vidyut Vitean Nigam Limited

ELECTRICITY BILL CUM DISCOINECTION NOTICE

| Division Name 0D PIPARI o ) o
Consumer Name " MAHA PRAVANDHAK Father Name NCL RO PLANT
SONEBHADRA
Address OLD PANCHAYAT Phone Number
REHTA =
N E X
Book No 0515 Q;',, ; e Suppl[],;;::lease :S#'ﬂr Load( i1 VABHP) Bill Mo, _ Bill Period |
Bill Grp - . | rarm To Merths
111076 M461110082114 7| 751723523108 . oamar015 | 20 | 500 KW | 2020751723523108 2302070 191032020
& 1 : o
I M:;er Lrﬁsh[af‘:;f:mv;:‘}!Reaulngrlf{\r;:‘m\fﬂﬂj.MLll:ll‘llcp::irng‘Uﬂil?‘(ugi:HT:\deH]i E:::z: Actal Damend Status unltrflfl::ll:;KVAH) gill D=te Due Date
15485360 ©139/9366/0 | ©956/10342 . 1.00 B17/95% 085 | 333 Normal 0/0 19/022020  25/0302027
- _! - ‘Excess
AveragefAssessed] o .  Biled | Solar ) : . )
Bill Base Units | Adjustment Units  Units | Billed Demand tl‘l:::lsI|r Inoperative Amount Security Amount Disconnection Date
I !Curranl ! H
;.. MU - @O/ | 0 R 33 | ol | 0.00 [ 5000 | . 03042020
- : Bill Details b Amount{Rs Ps} b Bill Details Amount (Rs.Ps)
1 Energy Charges i 6592.80| Total Amount (SR. NO. 170 12) _ ; 820122
2 FxedDemandCharges 0,00/ 1687.50/13. Arroara R :
3. Voltage / Load Factor Rebate ; 0.00/0.00 -Lz'ﬂ";‘i‘é:‘um;ﬂ ?:;w Count dika ﬂc{ —;
& Minimum Charges T - 0.00] i) Provisional Credit / CCBR Adjusiments ()~ 00000
‘5. Regulatory Surﬁ_:z_rE; o - B SR 14 PI‘E\FIGIJ'! Arr;zsr LF'._':‘.-!:‘._
Regulatory Surcharge 1: 0.00] i) Current Component : 872
Regulatory Surcharge 2 ; - 0.0 ii) Arrear Component : 5
'E Dishonoured Chegue 0.00 15 Dther Dues
‘7. Excess Load/Demand Penality b 0.00/16. Total Payable Amount
'8, Capacitor | LPF Surcharge S I i D— OO_JFEG_??Rebale Given
9. Electricity Duty - o eIl Totai Peyable Amt. On or Before Due Dt
'10. Power Loom Subsidy : B
(ND.(JTLDBH‘ISD,SHP:_D ."‘H‘IP:D]_ ) L -
A)0.5 HP Subsidy Un«its_:__Chal_‘g_e!; (-_I____ L o T B 0. hstal'ment Amount 0.e0
B}1 HP Subsidy Units : Charges (-) N - . n] Instaliment No. -
11 Debit i - ) |-}|] P.ay_rabk' Date
) Assesment | CCBR Adjustments (+) 0.00/0.00 -
| B) Meter Charges (1) o 0.00 o T
| C) DIR Fee (+) o i | 0.00 - i
D!o‘*‘m w____ - 0.00 o -
12. Credit o . o . N | -
@ " Al Progressive | CCBR Adjustments () | ogoooo| 1 -
4 interes lar
,REL:Zgz:ngch;rgg_?f B - .I 0.00/0.00/0,00 Is;::k’"’ Current Year
| ) Others / Eneray Rebate/Subsicy /Ed Adj () | 0O0000000000[Energy Arcar: |32697.24) 1994614 _ B
] TDlaI Amount (SR, NO 1 T012) 8901,32|Surcharpe: '12139 76 -10013.66 212610

f ENERGY SAVED IS ENERGY PRODUCED
Note: If the Bill is not paid by due date, the supply will be disconnected without any further nofice

Receipt No : 35502614012002020013 Collection Date ; 3N2rzme Amount in R : 2373200
Amount In Words : Twenly Three Thousand Seven Hundered Thirly Two
payment Mode : NEFT ~ Cheque/Draft No : _ DOoos4ssesis ChequelDraft Date :

il‘***i’**ﬁ\ttﬁt BILL DNLY ***k***t*it*

U5cd for the advice of meter reading for next month
Book No. " Sc o, l ~ Account No, | Meter Lab No. '_ Meter SL No, i Meter Fﬁmding Date
| 1110 M4511 10.]82‘ 114 i 751 T235""_‘.103 | DCDDO1 . |

1. Please mention connection no., book no,, account no, name and address on the back of :haquurdruﬂ
2. Mention “crossed” and "account payee” on the cheque/draft.
3. Cheque / Draft must be in favour of Executive Engineer. Oul stations cheques will not be accepted.

I _ e - £

| of 2 3/20/2020 2:39 piv
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eview.him?_shov

|14:58 Homr  Logout

f-'mrmendrasa Lasi Login : 20-Mar-2020 12:24:07 PM  Main Manu
BiLL PROCESS BILL PREVIEW BILL PRINTING OTHERS REPORTS oUISK Lipr s
Biling Month: 032020 | Consumer NofAccourl No - M4G1110082115
| skl G g !
o Purvanchal Vidyut Vitran Nipam Limited
ELECTRICITY BILL CUM DISCONNECTION NOTICE
-__D_i\ri;ion Name rna PIPARI o -
‘Consumer Name MAHA | PRAVANDHAK  |Father Name . | NCL RO PLANT
| SONEBHADRA
‘Address ' PANCHAYAT BHAVAN I'Phurle Number !
REHTA | '
Book No | Upply Reldase | Suppl | . Bill Period
o st | Account No. i s il sl srf;:y Load(ikw/I<VA/BHP) Bill Mo, e
[1110/6  M461110082115¢ | 751723523116 : 041212015 | 20 500 KW ‘ 51 4920032012?&5? 26/02/2020,19/03/2020 1
¢ Last (KWHIKVAH) | [ iplying!  Consumed | Power | Solar |
Mr::se L:Fiﬁiﬁf;ﬁ::’ iResdmerrr\:f:t!K\mH};j‘Lg;ng g‘unnn(Kwﬂ.'KVAH}' Factoy RStWERUmand | S0 Stetus | (UnitsrwHivan) B D2t | Due Date
. R R T
15486132, 41524995/ 0 415274996 |+ 100 | 0/0 0.00 0.00 Not | 010 2000312020, 04/04/2020
| i ;Funushed; )
S I e ?"‘;sgh_ 5 e
A /A d! : Billed ol . o ) .
Bill Base = Adju t Units g : Billed Demand  Units Ineperative Amount  Security Amount Dizconnection Jate
Units Units ¢ ! total / H
[ i {Current
NR (010} / {0/0) 0 Y T 0.00 50,00 11/04i2020
o Bill Detaila | Amount(Rs.Ps) | ~ Bill Details £mount (Rs,Ps)
1, Energy Charges — m e {000 Total Amount(SR. NO, 1T0 12) = 134553 75
2 Fixed/Demand Charges i 0,00/2250.00/13. Arraars -
3. Voltage / Load Factor Rebate 0.00/0,00 “CE’;;':‘;TU':’;::::: '::;‘“" Count 1487 000’ :
41_&!‘|_|?n_utn_ghargu S - o | - 12;66 i) Provmlm‘-laél-'!;{_i;‘ CCHR- Adjustmﬂnls{ -} - 0.00/0 00
5. Regulstory Surcharge ' | 14. vamu!s J\rrear L?’;?;C_ o
Regulatory Surcharge 1: | 0.00| i) Current Companent : 10.17
| Regulatory Surcharge 2 ; i 0.00] i) Arrear Component : 154,18
-€, Dishonoured Cheque 0.00/15. Other Dues R SRl 0.00
7. Excess Load/Demand Penality 0.00|16, Total Fayable Amount 149505 01
8. Capacitor / LPF Surcharge 0.00/ 0.00|17. Rebat Given o ) T oo
‘9. Eectricity Duty 168.75/18. Total Payable Amt. On or Before Due Dt 149605 00
10. Power Loom Sui:sldy - o T
( No.of Looms 0.5HP : 0 [ 1HP: D)
 A)0.5 HP Subsidy Units : 0 Charges (-) 0.00] 19, Instalimont Amount N 000
" B)1 HP Subsidy Units : 0 Charges (-) i 0.00| i) Instaliment No. i
11. Debit d - iii) Payable Date
A) Assesment | CCBR Ad,ustmems u) ' ) . 0.00/132010.00 o ) e
s Mkl : e B —
C) DIR Fee (+) - ST T e T
D) Others (+) (_),l]o
12. Credit 4
A) Progressive | CCBR Adjustments (-) ; 0.00/0, DO:
Rgg:;g:;gﬂ;ﬁfg:;:;st{3;50'ﬂr 1' 0.00/0,00/0.00 .Szz:iuus Current Year
C) Others / Energy Rebate/Subsidy /Ed Adjustment (-) | 0.00/0 00/0.00/0 00|Eneray Arear: | 32627 29, -18070.53 13556.75
Total Amount (SR. NO. 170 12) : 134563, 76/ Surcharge; 112008, ?1. -10769.47 133025

of 2

ENERGY SAVED IS ENERGY PRODUCED

Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice

ﬁpl No : 35502614012002020014 Collection Date : 3111212019 Amount in Rs : 23729.00
Amount In Words © Twenly Thvee Thousand Seven Hundered Twenly Nina
Payment Mode : NEFT _ ChequelDraft No : 00064366835 ___Cheque/Dralt Date : - .
*hkikikkiioke B | ONLY #inkickaiihi
Usgd for the adyice of meter reading for next month e i
Book No. Sc No. f Account No. iﬂ;l_e; LabNo. |  MsterSL No. Meter 'Ruadmg Date
1110 | M461110002115 751723523116 DCDDBI.i |

1. Please mention connection na., book no., account no, name and address on the back of cheque/draft.

2. Mention "crossed"” and "account payee" on the cheque/draft.

3, Cheque | Draft must be in favour of E

Out

will not be accepted.

q

372002020 2:40 PM
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User dharmandrisa  Last Login . 20-Mor-2020 12:24:07 PM Maln Manu : l14:47’ Homn  Logaut

47

|© ewLprocEss PALL PO PALL PRIHITING OTHERS e QUK LI 7 J
L T VT A TSI T S T I S RTINS T - : . st v T S E—— T e -
Biling Menth :  oar020 | | Constmer NofAscount Mo MAGT110082116

r'*‘ﬂr‘"‘*r“""

(i wnm;hnl Vidyut \ Vltran Niﬂla“l Li milnd :

ELECTRICITY AILL CUM DISCONNECTION NOTICE

Division Name EDD PIPARI
Consumer Name MARA PRAVANDHAIK I Fathar Mame MNCL RO PLANT
SONEBHADRA
Address YADAV BASTI Phone Numbar
DASIH ! —s
Bodk o SC No. / ot T ! Supply Relense | Supply annd{KWFFwNE!HP)' Bill M, 8ill Period
Bill Grp | i e, vy Type | Fram To  Menths
111016 | M461110082116 / 751723523132 082015 | 20 | 500 KW | 5149200070B37977 310312018 2000312020 %7
! i Consumaod Power i Salar i
M:: ' L::i:'{aqm::;:;:] Reagl?n‘;{ugﬂm:i‘flwm-f)]m#:st‘:r " Units(KWHIKVAH)| Factor | Actua! Demand f SttUS o twrivary O 0 Dug Datz
15406625 B216/0/0 1265370 100 | 4437/0 | 000 {  DOO | Mormal /0 20030020 0404200
L I Excess | I
. Solar i
Bill Base |A¥erage/Assessed o iment Units Billed | giyod Demand | Units Inoperative Amount ! Security Amount | Dizconnection Date
Units Units total [ i |
Current .‘_ i
— MU | oo | 0 437 | 000 o/ | om i 0.00 : 11/0412020
w Bill Details Amnunl{Rs Ps,} i 8ill Details i Amount (Rs.Ps)
1. Energp Charges : . I 31613.63 Total AIT!OIJ!‘I'{ [SR. NO. 1 T(J 12] B ) ' o 352211 29
2. Fixed/Demand Churgas- - o : __ 0.00 / 54375.00!1 Arrcars B . B ‘ i
3. Vottage / Load Factor Rebate 0.00/0.00 'Lg':;’ﬂ?u:‘:;:a:;?:;w ont o A 2
4. Minimum Charges . 0.00; i) Provisional Gredit / CCBR Adjustments (1 0000
S Regulmory Surcherge | 14. Previous Arrear LPSC
Regulatory Surcharge 1: 0.00; i) Current Component : E771 A4
Regulatory Surcharge 2 ; ) 2722.37] ii) Arrear Component : 113000 45
€. Dishonoured Chegque o 0.00{15. Other Dues 000
7. Excess Load/Demand Penality 'i 0.00{16. Total Payable Amount 77897200
t.Capacitor/LPF Surcherge | 0.00/0.00/17. Rebate Given 0
2. Electricity Duty _' T 6653.32:18. Total Payable Amt. On or Befora Due Dt . TTE873.00
R vy TR T, AR YOP SOOI oty 1o b il e fei -
{ No.of Looms O.EHE i_.l’_‘!HP 1] ] -
AJO.5HP Subsidy Unts:0 Cherges () | " 000, 19, Installmont Amount i ' 000
B)t HP Subsidy Urits :OCherges (- | 000 i)nstallmentNo. N
M.Debt Ciii) Payable Date i
5; i 2 1 CCER Adjust " (+) 0.00/280644.00 i
E) Weter Charges (+] - 0.00 ) R o
C) DR Fee (+) R e ) e = =
poters (v T eel
12 Credit ) S - !
A) Progressive | CCBR fojustments () | vaesesoool A
’ FEL.::;Q:::‘-E{;:E;::;?{];W 3.30/0.00/0,00 .m:mus (Current Year !
C) Others | Energy RebatefSubsidy /Ed Adj n () | OOU-I'OO_DJOI'JDJODO Emﬂgy Arear .2.457?:"1-03_ . a2 56._ 24130 47
Total Amount (SR ND. 1 TO 12) 352211 29! Sun‘:hargn | 45864 97, 744 45857 53

ENERGY SAVED IS ENERGY PRODUCED
Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice

Receipt No : Collection Dete ; Amounl in Rs ;
Amount in Words :
Payment Mode : Chegue/Drell No : Chequel/Draft Dite @ -

dkdedbdhdhh ok BILL ON LY sk ey ooy sk ko

Used for the nchrk.e of meter reading for next mnn'lh
Book No. i Sc No. | Account No. 1 Meter Lab No. Meter SL No, ! Met=r Reading Date
o 1110 4 M451110082116 i ?51'_-"2.'25?3132 i ocooe
1. Please mention connection no., book no., eccount no, name mdq;;d.rm on the back of chequeldralt.
2. Mention "crossed” and “account pnm on the chequerclrdt
3 Cheque | Draft must be in favour of i o] . Out i heques will not be sccepted.

e i e I i ' 1 ot e

of 2 3/20/2020 2:47 PM
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sor *Jharmendrasa  Last Login @ 20.-Mar- 2020 12:24:07 M Maln Manu

httpe//puvevnl.mpower in/billing/LT_BillPrevizw.im?_show

2]1- ’Fl Hamn Lopgout

| il PROCESS BILL PREVIEW BILL PRINTIHG oTHERS nERonTn mi"" Lip ‘
Billvy Month © 0312020 ] Caneumer MotAecount Mo : IAA1110027117
rwv»q-q rw‘q r—w——w‘"--[
. ._ R e i .
r'urvnnchni wdyul \.*Itrun Nigiam |imitad
ELECTRICITY BILL CUM DISCONNECTION NOTICE
Division Name - |:1'E [;P;.r_al_ S )
‘Consumer Name - MAHA PRAVANDHAK |Father Mame NCL RO PLANT
| SONEBHADRA | |
Address PARK REHTA Phone Numbar
| | RLHTA l - .
M | Supply Release | Su . | 5 ) Bill Pariad
- . s inid | Account No. | it b iing Lt vAmRE Bill Mo e
1110/6  MaB1110082117 I 7517236523140 | ﬂnf12{2015 |20 500 KW 'r _20203751??'- 522140 2310212020 19/03/2020 1
1 onsumad Pa i Siolar % .
o L?iifl’l’é?:;?’ Inmdmgr:\:w:mm-n Mlﬂgg::lrnq|Unncsmwervm; fp;;:_ _ "i“‘_"f‘_‘" “_"’““"“ | Sttt sy PO Bue Date
15485708 7558 /7786/0 g03/8602 | 100 | 734/816 | 080 | 266 | Normal 070 19002020 26/0%/2020
e _'_ e | Excess — ————p
!  A— | Solar |
Bl Bage | AVeropc/AsSeazed) Adjustment Units | Biktes) Billed Demand | Units Inoperative Amount Security Amount Dinconnection Date
Units [ i Units total ! |
' ! Current -
: MU @O 0 734 266 0/ 0.00 " samm 004r2020
2 ' Bill Details g Amount (Rs.Ps.) Bill Details Arraunt {Rs.Ps)
” 1. Energy Charges : 5695, éu Total Amount (SR. NO. 1T0 12) 8151 73
2. Fixed/Demand Charges . oo0/1eer.5o[13 Aears .
30 { Lo Factor Ret ' 0.0070.00 igr;;im;u.::::;ﬂ ?::Iear Count 42408 CGE ﬁ
4 lllmlmum l:hamu“— = 1 0.00| ii) Provisional Credit / CCHR A_&II-ISIm'I'It!{ ) 0.00/0 00
s Regulamry Sumharg; - S ll' i Sl 14, 14, Previous Arrear LPSC
Reguiatory Surcharge 1: i 0.00| i) Current Component : 163 .45
Regulatory Surcharge 2 : L 0.00| ii) Arrear Component : 44537
€. Dishonoured Chegue 0.00 15 Other Dues oM
7. Excess Load'Demand Penality | ) 0.00|16. Total Payable Amount S116E.00
e capaetmffLPFSurwse - ! 0.00/0.00/17. Rebate Given : oeo
o Electricty Duty o 560.73|18. Total Fayable Amt, Onor Before Dve Dt s11ge o
110, Power Loom Subsidy |
{ No.of Looms 8.5HP 10 /1HP: 0 - _
A)0.5 HP Subsidy Units : Charges (-) i 19, Instaliment Amount 0w
| Bj1 HP Subsidy Units © Cﬂgfﬂﬂ_f ) ———-—-E--- B o | i} Instaliment No. T
11. Debit R | i) Payahie Date
AJ Msﬁman! ! GGBFI M;uwmnln #) 0.00/0.00
B) M__e@eiqry_a_rgafﬁj - o S T e = 1
C}_DFR Fee (4] o o 0,00 o I - B
D) Others (+) ' o B N I oonl e
5 FE — —e— o =
A Progressive [ CCBR Adjustments () e .
» ﬁfgm;ﬂi:}l:::ltﬂsmr 0.00/0,0040.00 :::\:lous Current Yoar
C) Others | Energy Rebate/Subsidy /Ed Adjustment (-) 0 00/0 00/0.0040.00| Energy Arrear; 32662 50 7680 11 40342 70
Total Amount (SR, NO. 1 TO 12) B151.83|Surcharge: 12134 42 -10072 12 2062.31

ENERGY SAVED IS ENERGY PRODUCED

Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice

Receipt No : 3550261401 2002020015 Cullection Date ; ANNzizoe Amount in Rs 2373 (0
Amount In Words ; Twenly Trvae Thousand Seven Hurder od Thaly Ona
Payment Mode:  NEFT ” Cheque/bralt No ; 00084365830 ChequelOralt Date : -
TR BILL ONLY vtk A ok i A
Used {or the advice of meler reading Icr next rnunlh o -l
| BookNo. SeNo. |  Accountho. j Meter Lab No. |  linterSLNo. |  MeterReading  |Date
| 1140 MAB1110062117 | 7517235 23140 w ] RN DG0001 : T

1 Please mention connection ne., book ne., account ne, name and address on the back ol chequeldroll,
2. Mention “crossed" and “account pryee” on the chequeldraft,

3, Cheque / Dralt must be in favour of E ive Engi

Out stati heques will not be accepted.

of 2

S ¥

= | 9_

3/20/2020 2:40 PM
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¥ ETENIE |‘rfl|’-.‘;.‘r’f]1lwunl_n'ppr_:wr-:i,in/bi”ingﬂ_ff‘_ BillPreview.him? show

yser uharmandrasa  Last Login : 20-Mer-2020 12 24.07 PM - Main Manu l1 4:.)3' Henmta  Logoul
B.LPROCESS BILL PROVIEW BILL PRINTING OTHERS ARrONTD QUICK LI * [
sers mSY I TR T T TP T T RS 1R R e - Ty = T s At B "
Billoa Month©  03/2020 I Gonsumer NofAccourt Ner© MABT16082118
5] ] i
TR S0 RCT ATt S T R A £ T T T
Purvanghal Vidyut Vitran Nigam Limited
ELECTRICITY BILL CUM DISCOMNECTION NOTICE
| Division Name EDD PIPARI L ,
Consumer Name MAHA PRAVANDHAK |Father Namn I NCL RO PLANT
SONEBHADRA
‘Address PANCHAYAT BHAVAN Phone Numbrer
_ REHTA
" Book No ! | § Bill Periad
I bty Account No. | Supply Release | SUPPIY |, o ey yvisphp) Aill o,
Qid Scno. | Dote . Type : From To Mantts
Bill Grp | :
1110/6  M4B1110082118/ | 761723523152 05M2/2015 | 20 | 500 KW | 20203751773523152  23/02/2020 19/03/2020
Meter  Last [xwwwm-u_ Current Multiplying ~ Consumed | Power ; ! Solar Sill Date Due Date
No.  fFmnal Readings Rerding(KWHIKVAH) Factor  Units(KWHIKVAH)' Factor | ACtue!Demend  Staus ymeiompewary =277
15486094 S260/8388/0 | 10025710233 1.00 756/845 . 0.9 3.26 Normal 0/0 19/03/2020. __ 76/03/2020
R ' ! | Excess
iled H | Solar 1
Sill Bace AVOTRGEIASSESSEd L ontUnits - D0e? | piiled Demand | Units Inoperative Amount | Security Amount  Disconnection Date
Units | . Units [ total/ ]
{ i ‘Current i ) ) [
MU @Oy | 0 75 | 826 | O/ | oo | 5000 03042020
Bill Detoils - Amount (Rs.Ps.)  EilDetails | Amount (Rs.Ps)
4. Energy Charges ;| 6080.40| Total Amount {SR. NO. 170 12) . S
2. FixedD { Charges - i 0.00 / 1687.50{13, Arrears E
| | i i) Previous Arrears/ Arrear Count =
3\'0'!39: ! Load Factor Rebate 0.00/0.00 CCER Adjustmants (+) B
&, Minimum Chaross o 0.00| ii) Provisional Credit / CCBR Adjusiments {:!_ ) B 0.00/C.00
|5, Regulatory Surcharge 14, Previous Arrear LPSC i
Reguistory Surcharge 1: 0.00| i) Current Component : 234 35
Regulatory Surcharpe 2 : : - 0.00 ii) Arrear Component ;- | 483 53
€. Dishonoured Chegue 0.00|15. Oiher Dues i 0.0
7. Excess LoadDemand Penalty 0.00|16. Total Payable Amount 60407 00
€. Capacitor | LPF Surcharge . 0.00/0.00{7. Rebat= Given 000
&. Electricity Duty . ) Ot 2 582.59/18. Total Payable Amt. On nr Before Nue Dt B0A0T.00
10. Power Loom Subsidy
( No.of Looms 0.5HP : 0 /1HP : Q)
A)LS HP Subsidy Units : Charges (-) —et ‘_1‘_9_._I_|_131:!H_|11er|l Arnount .00
B)1 HP Subsidy Units : Charges (-} |- | li})Installment No.
A1 etk - I — #ij Fayable Date
AA 1 CCBR A o I P e B
B WMeter Charges (+) ) N 0.00 -
_ C) DIR Fee (%) 5 — . 000 )
D) Others (+) - o ooo| '
12 Credt S el B B
A}ngresﬂveIOCﬁR_ Mjul{ments 1; - apowoool - o
B)Temporary(ISD Inerest J/Solar ! S R s e IR SR (AT e —_— - o
.aa:mwsmuumsctmge - 0.00/0.00/0 00 :;:mus't:ulmm Year
| C) Others | Energy Rebate/Subsidy /Ed Adjustment () | 000000/00000.00Energy Aenr: 3261656 163133  4ge27 o0
Total Amount (SR. NO. 110 12) B350 49| Surcharge: 112063 44 -g559.32 240412
ENI'RGY SAVED IS ENERGY PRODUCED
Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice
Receipt No : 3550201401 2002020016 Coliection Date : 311212019 Amount in Rs : 23729.00 .
Amount in Words : Twenty Tivee Thousand Seven Hundered Twenly Nne
Payment Mode : NEFT _ Cheque/Draft No :  000G4386H3S _ Cheque/Dralt Date :
[PrrTTTTTTEe B".L ONLY AR ARk
“Used for the advice of meter reading for next month i e ettt St =+
Rook No. Sc No. Account No. Meter Lab No. Meter SL No. Mreter Reading  Dale
Mo M4BUIOOERIIB | 751723523152 DCo001
1 Please mmtlon connection no., buok no., account no, name and ad_dr:;s ;;-I_the b&ch of Cﬂ!queh.h a" - . RS T
2. Mention " d" and " payee" mlhtchequudrufl
3.Ch / Draft must be in lavour of E tive Engineer. Out cheques will not be sccepted.
3/20/2020 2:40 Py
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Veer ‘narmendrasa  Las! Login : 20-Mar-2020 12:24.07 PM Maln Monu '1 4:57' Home Legout
[ el PROCESS BRI PREVIEW PiLL PRINTING otHenn REPONTE QUK LMK
T T T NI L e t VTR T S s ey e ey e g LR S N e T i -
Billing Month* 0372020 I ¢ Consumer NofAecount Na @ MAG1110067119

Rer o b s

e ey ey e —

Pur.vnl‘lr:lml__\"itly_ul Vitran Nigom Limited

ELECTRICITY BILL CUM DISCONNECTION NOTICE

Division Name EOD PIPARI . . e
Consumer Name MAHA PRAVANDHAK |Father Noma  NCLRO PLANT
SONEBHADRA
Address ARTI DEVI HOUSE |Phone Number |
BASI ' | — = s
Book No Bill Period
SC No. | Supply Release Supplv| o - ]
A Load({KVWKVABHP, Bill Mny, |
m“"(, o Ouseno. BB N Dato Type \ ,i ! From To  Maths
3 11076 | Manu-;o@s"ngf 781723523160 06M2/2015 20 500 Kkw ‘ _ 5148200320338771 :Ela!o"lr 018 20/02/2020° 25
Meter | Last (KWHIKVAH) Current Multiplymg Consumed Power i Solar — .
No.  IFinal Readings Reading(KWH/KVAH)| Factor |Units(OWHIKVAH)| Factor | ACV! Demand __s““""f Units{KWHIKVAH) | BilDete  Dus Date
15450031 9115/0/0 | 18285/0 1.00 415010 0.00 | 0.00 . Marmal 070 2003/2020  D4/04/2020
Excessf
|Averape/Assessed Billed Sl 5
Bill Base | AgE ASSESS Adjustment Units Billed Demand | Units | Inoperative Amount - Security Amount | Discannection Date
Units Units kel i ; i
_ S A N Current o s
. MU (O (000) 0 4150 000 | of 0.00 H 0.00 | 1140412020
Bill Details Amount (Rs.Ps.) e Bill Details Amount (Rs.Ps)
4. Energy Charges - B Total Amount (SR, NO. 1 TO 12) 78208 72
2. Fixed'Demand Charges
8] Previous Arrears/ Arrcnr Cnunt
3. Voltage / Load Factor Rebate P N ..“.ODO.‘O..[J(J_ CCBR Mfualments (*]
4. Minimum Charges ) N o N O'Eq,jﬂi'_"_v's'ms' Cmdl! 1 CCBR Ad‘us!rr'cntﬂ{ -
5. Regulatory Surcharpe 14. Previous Arr_ear LPSC
Repulatory Surcharge 1: .00, i) Curreni Component :
Regulatory Surcharge 2: ; 7.B8 i) Arrear Component :
€. Dishonoured Cheque 0.00/15. Other Dues oo
‘r'_Eice_s_!.ofWieqa_lltx_ it 0.00;16, Total Payable Amount 43312900
® Cepacitor /LPF Surcharge 0.00/0,00/17. Rebate Given o 000
S. ElectricityDuty , 6495,12/18. Total Payable Amt. On or Before Due Dt 4831329 70
10. Power LoomSubsigy -} T
thprnpmsﬂSHP 0/1HP:0)
A0S HF Subsidy Units : 0 Chargrs 165 ) 0.00) 19, Installment Amount ) g.o0
BI HP Subsidy Units : 0 Charges () I - ~0.00] i) Installment No, - o
Rl Dedit - i) Payahl'* Dma
) Asseament | CCER Adyusiments (] 0001000 - . — :
E] Meter Charges (¢} _] 0.00, o _ ! ' -
C) DIR Fee (+) . o 0.00 : S
D) Others (+) o . - '3‘:0_01____ . -
G e e o W i ——
2 : I—— . —
:: :rmrusi:rsnc§?ﬁ_a$11:;rrnts (S o 13793 GSIU.DO;_ ) o .
’ emporary| eres ar i
. Rebate/SalarUnitsCharge (-) 3.38/0 00?0.00! s::‘: U3 Current Year
C) Others | Energy Rebate/Subsidy (Ed Adjustment () 0.00/0.0010 00/0 00 Energy Arroni: 24017497 -1269 19132 3
Total Amount (SR, NO. 1 TO 12) 7920972 Surcharge; 44932 03 7 3 44904 7

. ) ENERGY SAVED IS ENERGY PRODUCED
Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice

Receipt Nou:\|| 4 Collection Date : Amount in Rs ;
Amount In Words ;

PaymentMode: =

e B Cheque/Dralt No: Cheque/Diaft Date ; .

*t**t"i**ll‘** BILL ONLY t**td****i**

Used for the advice of meter readunp for next month — A e

Book No. { Sc Ho. | AecouniNoe. | MelerLobNo. |  Meter SL No. Metar Reading Dot
M0 {_MéBI00Ng | 75172352168 | B | DC0001 ' P

1, Please mention connection no., beok no., sccount no, name and address on the back of chequefdralt,
2. Mention “crossed” and “account payee” on the chequeldraft.
3. Cheque | Draft must be in favour of Executive Engineer. Out stations cheques will not be accepted.

)
fof 3/20/2020 2:41 PM
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Use~ dharmendrasa  Last Login . 20-Mar-2020 12:24.07 M Maln Meny 114:59[ Home Lozout
[ CLLPROCESS EILL PREVIEW RILL PRINTING OTHERS REPONTS Quck Lt |
\
Billing Morih : 0312020 i Consumer No/Accourd No © M4B1110082120
I_’u}_vnn_r:_ﬁal_\ﬂdyut_){itr_an_Nigﬂ_m Limited
ELECTRICITY BILL CUM DISCONNECTION NOTICE
Dl\rlslon Name i DD PIPARI . ) B
Consumer Name : M#\HA PRAVANUHAK Father Mame . NCLL RO PLANT
! | SONEBHADRA
‘Address | SUKHLAL HOUSE iPhona Numbor
i | KOHARALL o
Book No i Bill Period
i SC No. / { Supply Release | Supply || o oevimeuamip Bill Mo.
0Old Scno. Account No. Date Type ( ! From To Morihs
Bill Grp i
L 111076 M461110082120/ | 751723523176 250062015 | 20 | 500 KW | 20203751723523176  22(02/2020 19/03/2020 7
Meter Last (KWHIKVAH) | © current  Multiplying Consumed | Power Actusl Damand | Status ) Solar Bl Date Dua Date
MNo.  [Final Readings |Reading(KWH/KVAH) Factor Unu-;utwmmmm! Factor | __“ ¢ ] Units{I{WHIKVAH)
15485008 14185/ 14888 /0 . 15100 / 16777 100 | 905/908 | 1.00 33 Normal  0/0 1900312020 78/03/2020
L - {Excess
i . Solar
Bill Base Averago/Assessed Adjustment Units & 2 Billed Demand | Units Inoperative Amount Sacurity Amount Disconnection Date
Units Units total /
: ‘Current S ) n
My om0y 1 (VD) .| 0 05 3.36 Y 0.00 i so00 02042020
. Bill Detzils Armunt [Rs.Ps] i ) Bill Details Amount (Rs.Ps)
1 Energy Charges ?332 DCI Tr.-tal Amount (SR. NO. 1 TO 12) N ) 968555

2. Fixed/Demand Chlrg_;es

0.00 / 1687.50{13, Arrears

i) Previous Arrears/ Arrear Count

3. V‘o‘ltage I Load Factor Rebate | 0.00/0.00 CCBR Adjustments (+)
4 Minimum Charges : 0.00| ii} Provisional Credit ." CCBR Ad}untrmnls{ ] i 000000
'5. Reguiatory Surcharge - T 14, Previous Arrear LPSC
Regulatory Surcharge 1 1 0.00] i) Current Component ;
| Regulatory Surcharge 2: 0.00] i) Arrear Component :

‘€. Dishonoured Chegue

‘7. Excess  Load/Demand Penality

0. DD 15, Other Dues
0.00/16. Total Payable Amount

8, Cupacﬁof 1LPF Surcharge 0.00 / 0.00;17. Rebate Given ; v}
. Elestricity Duty - 676.46|18. Total Payable Amt. On or Before Due Dt _ 8800 ¢
P o oottt Bl ot ot L IO | .
({ No.of Looms 0.5HP : 0 /1HP: 0)

R)0.5 HP Subsidy Units : Charges (-) L 9 !nstal[m::nl Amount oo

B)1 HP Subsidy Units ; Charges (-) u] Instailment Ne.
11. Debit ) S z iii) Payabls Date

&) Assesment | CCER Agjustments () ; 0.00/0.00 S

B) Meter Charges (+) 0.00 S N

C) DIR Fee () ooofl -

D) Others (+) 1 o oo - i
12. Credit - o
A} Progressive | CCBR Adjustments (-] [ ~ ooomoo] - N

. B Temporary(ISD Interest }/Solar ' o ' o Previous
Rebate/SolarUnitsCharge (-). 0.00/0,00/0,00 v:.:ms Current Year
| | C) Others [ Energy Rebate/Subsidy !Ed M]uslmum ( } | OGECI_UW_ODOI'DDO Eé_efgy Arroars 4b16€1_?§' . ) 9411_63_ 55576 70
| Total Amount (SR. NO. 1 TO 12) 9695 96| Surcharge: [14"13 24/ -11819.03 2694 21
- ENERGY SAVED 1S ENERGY PRODUCED - '
Note: If the Bill is not paid by due date, the supply will be disconnected without any further notice
Receipt No : 35502614012002020017 Collection Date : 311212019 Amount in Rs : 24111.00
Amount In Words : Twenly Four Thousand One Hundered Eleven
Paymem Mode : NEFT Cheque/Draft No : _ 000e4366835 Cheque/Draft Date : -
ook fok ki ek BILL ONLY ####ssaiiicks -
Used for the advice of meter ma_dir_m_lur next month - S - .
Book Ne. Sc Ho. Account No, |- I\ieler L&i: N;p, ‘teter SL No. i Mt Reading  Date
o M461110082120 TeT23621T6 | pcooor | ' |

1 Please mention connection no., book no., accoum no, name ar-\::l address on the ba:k of :hequef‘c;;url i R
2, Mention " d" and " payee” on the cheque/drafy
;_ Cheque [ Draft must be in la_vgur of g_zfcutlu_e_E_qgincer. Oul stations cheques will not be accepled. ‘

of 2

3/20/2020 2:41 PM
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RO WATER MONITORING REPORT
OF
KAKRI OCP

(FOR THE Q. E. DECEMBER, 2022)

NORTHERN COALFIELDS LIMITED

JANUARY, 2023
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

54

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

33

Annexure R-5

: 2022-23
: Dec’2022.

Name of the Stations & Code : REHETA VILLAGE, BAHRAPAN KRO-1

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Tres\tlitt:ielr?.o. RejevcvtaetirR.O. Drinking water Standard)
Sl. Permissible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
( Acceptable | absence of
09:00 AM 09:00 AM 09:00 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 2 1 4 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 1 1 5
4 pH Value 7.34 6.82 7.61 6.5-8.5 No relaxation
5 | Total Hardness 297 114 314 200 600
6 Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 67 14 74 250 1000
8 Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 523 138 598 500 2000
10 | Calcium 70 25 80 75 200
11 | Sulphate 142 27 166 200 400
12 | Nitrate 6.1 4.3 7.6 45 No relaxation
13 | Fluoride 0.52 0.43 0.58 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 196 84 212 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.075 0.032 0.096 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Annexure R-5


Name of the Company :

Name of the Project

55

WATER QUALITY DATA

(R.O. Water)

Northern Coalfield Limited
Kakri OCP

Year

Q.E.

Name of the Stations & Code : REHETA VILLAGE, SAMUDAIK BHAWAN KRO-2

34

: 2022-23
: Dec’2022.

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Tres\tlitt:ielr?.o. Reje\x;;[(er.O. Drinking water Standard)
sl Permissible
No. Parameters 14.11.2022 14.11.2022 14.11.2022 Requirement | Limit in the

( Acceptable | absence of
09:30 AM 09:30 AM 09:30 AM Limit) | Alternate
Source

1 Colour Hazen Unit. 0 0 0 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 0 0 1 1 5
4 pH Value 7.37 7.28 7.44 6.5—-8.5 No relaxation
5 | Total Hardness 293 206 301 200 600
6 Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 Chlorides 30 25 32 250 1000
8 | Residual Free Cl, BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 Dissolved Solids 432 361 453 500 2000
10 | Calcium 63 50 65 75 200
11 | Sulphate 136 111 140 200 400
12 | Nitrate 2.9 2.3 3.2 45 No relaxation
13 | Fluoride 0.22 0.2 0.25 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 156 140 168 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.057 0.028 0.069 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

56

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

35

: 2022-23
: Dec’2022.

Name of the Stations & Code : REHETA VILLAGE,New Panchayat Bhawan KRO3

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. RejevcvtaetirR.O. Drinking water Standard)
Sl. Permissible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 1 0 1 5 15
2 | Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 1 1 5
4 pH Value 7.75 7.43 7.64 6.5—-8.5 No relaxation
5 | Total Hardness 317 206 396 200 600
6 |lIron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 43 19 53 250 1000
8 Residual Free Cl, BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 414 235 508 500 2000
10 | Calcium 78 56 87 75 200
11 | Sulphate 85 31 89 200 400
12 | Nitrate 5.2 2.1 6.8 45 No relaxation
13 | Fluoride 0.25 0.11 0.32 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 160 128 188 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper 0.036 BDL (<0.03) 0.047 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.063 0.021 0.074 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

57

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

36

: 2022-23
: Dec’2022.

Name of the Stations & Code : REHETA VILLAGE, Yadav Tola KRO-4

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. Reje\x;;[(er.O. Drinking water Standard)
Sl. . P'err.ni.ssible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 1 0 2 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 1 1 5
4 pH Value 7.25 7.02 7.43 6.5-8.5 No relaxation
5 | Total Hardness 483 360 507 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 106 66 141 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 624 428 759 500 2000
10 | Calcium 110 74 127 75 200
11 | Sulphate 131 91 168 200 400
12 | Nitrate 7.9 4.2 9.1 45 No relaxation
13 | Fluoride 0.47 0.42 0.52 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 184 152 208 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper 0.036 BDL (<0.03) 0.058 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.061 0.028 0.072 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

58

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

37

: 2022-23
: Dec’2022.

Name of the Stations & Code : REHETA Gaon, Near Public Park KRO-5

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. Reje\x;;[(er.O. Drinking water Standard)
Sl. . P'err.ni.ssible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 2 1 3 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 | Turbidity, NTU 3 1 5 1 5
4 pH Value 7.54 7.31 7.82 6.5-8.5 No relaxation
5 | Total Hardness 384 123 512 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 44 12 59 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 494 171 635 500 2000
10 | Calcium 95 30 133 75 200
11 | Sulphate 118 19 188 200 400
12 | Nitrate 4.3 1.9 5.6 45 No relaxation
13 | Fluoride 0.37 0.31 0.39 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 196 92 255 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper 0.06 BDL (<0.03) 0.071 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.079 0.036 0.087 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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59 38
WATER QUALITY DATA
(R.O. Water)
Name of the Company : Northern Coalfield Limited Year : 2022-23
Name of the Project : Kakri OCP Q.E. :Dec’2022.
Name of the Stations & Code : Bhanu Tola, KRO-6
Sampling station & sampling date/time Tolerance Limit
Inlet R.O. Water Treated R.O. Rejected R.O. (éﬁnpk?rz glgsv;?ef)rogiggéirgo)r
Water Water
Sl. . P'err.ni.ssible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 2 0 2 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 2 1 5
4 pH Value 7.46 7.04 7.69 6.5-8.5 No relaxation
5 | Total Hardness 408 210 465 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 Chlorides 66 28 83 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 Dissolved Solids 521 261 754 500 2000
10 | Calcium 108 63 136 75 200
11 | Sulphate 156 51 204 200 400
12 | Nitrate 4.1 2.1 5.3 45 No relaxation
13 | Fluoride 0.42 0.33 0.48 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 188 70 296 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese 0.027 BDL (<0.02) 0.031 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.065 0.029 0.081 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company :

Name of the Project

60

WATER QUALITY DATA

(R.O. Water)

Northern Coalfield Limited
Kakri OCP

Year

Q.E.

39

: 2022-23
: Dec’2022.

Name of the Stations & Code : REHETA VILLAGE, Madhyamik Vidyalaya KRO-7

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. RejevcvtaetirR.O. Drinking water Standard)
s, Permissible
No. Parameters 14.11.2022 14.11.2022 14.11.2022 Requirement | Limitin the
( Acceptable | absence of
12:00 AM 12:00 AM 12:00 AM Limit) | Alternate
Source
1 | Colour Hazen Unit. 1 0 1 5 15
2 | Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 | Turbidity, NTU 2 0 3 1 5
4 pH Value 7.35 7.22 7.38 6.5-8.5 No relaxation
5 Total Hardness 321 239 344 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 35 23 42 250 1000
8 Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 Dissolved Solids 487 351 540 500 2000
10 | Calcium 83 69 92 75 200
11 | Sulphate 129 111 151 200 400
12 | Nitrate 2.7 1.9 33 45 No relaxation
13 | Fluoride 0.4 0.24 0.59 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 188 156 205 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.062 0.026 0.083 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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40

61
WATER QUALITY DATA
(R.O. Water)
Name of the Company : Northern Coalfield Limited Year : 2022-23
Name of the Project : Kakri OCP Q.E. :Dec’2022.
Name of the Stations & Code : Basi Village, KRO-8
Sampling station & sampling date/time Tolerance Limit
Inlet R.O. Water Treated R.O. Rejected R.O. (éﬁnpk?rz glgsv;?ef)rogiggéirgo)r
Water Water
Sl. . P'err.ni.ssible
No. Parameters 12.11.2022 12.11.2022 12.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 2 1 2 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 1 1 5
4 pH Value 7.42 7.24 7.72 6.5-85 No relaxation
5 | Total Hardness 297 135 353 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 Chlorides 51 29 63 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 Dissolved Solids 476 221 552 500 2000
10 | Calcium 73 31 94 75 200
11 | Sulphate 54 19 72 200 400
12 | Nitrate 3.9 1.1 4.3 45 No relaxation
13 | Fluoride 0.55 0.49 0.63 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 160 102 232 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese 0.028 BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.072 0.045 0.082 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

62

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

41

: 2022-23
: Dec’2022.

Name of the Stations & Code : Basi Village Near Hanuman Mandir, KRO-9

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. Reje\x;;[(er.O. Drinking water Standard)
Sl. . P'err.ni.ssible
No. Parameters 14.11.2022 14.11.2022 14.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 2 1 2 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 Turbidity, NTU 1 0 2 1 5
4 pH Value 7.74 7.61 7.87 6.5-8.5 No relaxation
5 | Total Hardness 218 154 269 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 44 23 60 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 496 263 622 500 2000
10 | Calcium 35 25 44 75 200
11 | Sulphate 84 40 107 200 400
12 | Nitrate 6.3 2.4 7.6 45 No relaxation
13 | Fluoride 1.12 0.77 1.36 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 212 172 268 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.061 0.046 0.074 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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Name of the Company : Northern Coalfield Limited

Name of the Project : Kakri OCP

63

WATER QUALITY DATA

(R.O. Water)

Year

Q.E.

42

: 2022-23
: Dec’2022.

Name of the Stations & Code : Reheta Village Bhawan (Old) KRO-10

Sampling station & sampling date/time

Tolerance Limit
(As per 1S-10500/2012 for

Inlet R.O. Water Treat/z?etz.o. Reje\x;;[(er.O. Drinking water Standard)
Sl. . P'err.ni.ssible
No. Parameters 14.11.2022 14.11.2022 14.11.2022 Requirement | Limit in the
(Acceptable | absence of
10:30 AM 10:30 AM 10:30 AM Limit) | Alternate
Source
1 Colour Hazen Unit. 3 1 4 5 15
2 Odour Agreeable Agreeable Agreeable Agreeable Agreeable
3 | Turbidity, NTU 5 2 8 1 5
4 pH Value 7.32 7.18 7.89 6.5—-8.5 No relaxation
5 | Total Hardness 364 186 444 200 600
6 |Iron BDL (<0.10) BDL (<0.10) BDL (<0.10) 0.3 No relaxation
7 | Chlorides 79 35 80 250 1000
8 | Residual Free Cl; BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.2 1
9 | Dissolved Solids 567 303 689 500 2000
10 | Calcium 60 37 78 75 200
11 | Sulphate 102 42 156 200 400
12 | Nitrate 5.4 2.1 6.4 45 No relaxation
13 | Fluoride 0.66 0.34 0.87 1 1.5
14 | Phenolics BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 0.002
15 | Alkalinity 188 114 252 200 600
16 | Total Chromium BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.05 No relaxation
17 | Boron BDL (<0.20) BDL (<0.20) BDL (<0.20) 0.5 1
18 | Copper BDL (<0.03) BDL (<0.03) BDL (<0.03) 0.05 1.5
19 | Manganese BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.1 0.3
20 | Arsenic BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 0.05
21 | Selenium BDL (<0.002) BDL (<0.002) BDL (<0.002) 0.01 No relaxation
22 | Lead BDL (<0.005) BDL (<0.005) BDL (<0.005) 0.01 No relaxation
23 | Zinc 0.082 0.051 0.089 5 15
24 | Nickel BDL (<0.02) BDL (<0.02) BDL (<0.02) 0.02 No relaxation
25 | Mercury BDL (<0.001) BDL (<0.001) BDL (<0.001) 0.001 No relaxation

All values are expressed in mg/L unless specified
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WATER QUALITY DATA

64

(WELL Water)

Name of the Company : Northern Coalfield Limited

Name of the Project

Kakri OCP

Name of the Stations & Code : REHETA VILLAGE

Year

43

: 2022-23

Q.E. :Dec’2022.

Sampling station & sampling date/time
Tolerance Limit
WELL 1 WELL 2 (As per 1S-10500/2012 for
(SARATHNATH) (RAMRATAN YADAV) Drinking water Standard)
Sl Permissible
No. Parameters 14.11.2022 14.11.2022 Requirement | Limit in the
(Acceptable | absence of
11:30 AM 11:00 AM Limit) Alternate
Source
No
1 | lIron 0.23 0.18 0.3 relaxation
Total No
2 Chromium BDL (<0.2) BDL (<0.2) 0.05 relaxation
3 | Boron BDL (<0.10) BDL (<0.10) 0.5 1.0
4 | Copper BDL (<0.03) BDL (<0.03) 0.05 15
5 | Manganese BDL (<0.02) BDL (<0.02) 0.1 0.3
6 | Arsenic BDL (<0.002) BDL (<0.002) 0.01 0.05
7 | Selenium BDL (<0.002) BDL (<0.002) 0.01 No.
relaxation
8 | Lead BDL (<0.005) BDL (<0.005) 0.01 No.
relaxation
9 | Zinc 0.049 0.077 5 15
10 | Mercury BDL (<0.0002) BDL (<0.0002) 0.001 No.
relaxation

All values are expressed in mg/lit unless specified
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Name of the Company :

Name of the Project

65

WATER QUALITY DATA

(WELL Water)

Northern Coalfield Limited
Kakri OCP

Name of the Station & Code : BASI VILLAGE

44

Year : 2022-23.
Q.E. :Dec’2022.

Sampling station & sampling date/time
Tolerance Limit
WELL 3 WELL 4 (As per 1S-10500/2012 for
(Changi Devi) (Ram Singh) Drinking water Standard)
Sl. Parameters Permissible
( Acceptable | absence of
12:00 PM 12:30 PM Limit) Al
Source
No
1 | lIron 0.24 0.21 0.3 relaxation
Total No
2 Chromium BDL (<0.2) BDL (<0.2) 0.05 relaxation
3 | Boron BDL (<0.10) BDL (<0.10) 0.5 1.0
4 | Copper BDL (<0.03) BDL (<0.03) 0.05 15
5 | Manganese BDL (<0.02) BDL (<0.02) 0.1 0.3
6 | Arsenic BDL (<0.002) BDL (<0.002) 0.01 0.05
7 | Selenium BDL (<0.002) BDL (<0.002) 0.01 No.
relaxation
No
8 | Lead BDL (<0.005) BDL (<0.005) 0.01 relaxation
9 | Zinc 0.089 0.073 5 15
10 | Mercury BDL (<0.0002) BDL (<0.0002) 0.001 No.
relaxation

All values are expressed in mg/lit unless specified
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Central Mine Planning & Design Institute Limited
(A Subsidiary of Coal India Limited)
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SFw  : (91-0651) 2231447
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